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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA.

ORIGINAL APPLICATION NO. 147 OF 2024 /EZ.

Youth United for Sustainable Environment
Trust. L. Applicant.
-Versus-

State of Odisha and Others. .... Respondents.

COUNTER AFFIDAVIT FILED ON BEHALF OF
RESPONDENT NO.S8.

I, Jayaprakash Nayak, aged about 35 years, S/0.Subash

Chandra Nayak, at present working as Deputy Director of

Geology , Bhubaneswar and Deputy Director of Mines ( 1/C),

Jajpur Circle, Jajpur, At- Unit/Mouza-III, Routpur,P.O./P.S.- “‘jm
Jajpur Town, Dst.- Jajpur , do hereby solemnly affirm and state T
as follows:- “‘i
That, I am working as above hereinafter referred to as the “““:J"i‘f
answering respondent No.8 and as such I am competent to ?g_\:
swear this affidavit in my official capacity. PHC_

That I have gone through the contents of the Original

Application as well as the annexures appended thereto and have

understood the contents thereof. I am well acquainted with the

facts of the case.

That the applicant has filed the aforesaid original

application before this Hon’ble Tribunal alleging rampant stone

quarrying in Dankari Hill in particular and unscientific stone

quarries in the entire District of Jajpur in general The applicant

8 4

& il
Surendrua Prasad/hél T O

Advocate ;
NOTARY, CUTTACK -
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has also further alleged that on 15.05.2024 an accident was
occurred when a stone mine quarry collapsed due to which five
people got trapped under the debris of the said stone quarry
resulting in the death of three people. It is also further stated
that the labourers were engaged in quarrying of black stone,
copy of the news article dated 17.05.2024 was published in
Orissa Post.

4, That this deponent is filing this affidavit in a summary
manner instead of parawise reply for just effective adjudication of

the case.

5. That, at the outset, the deponent denies each and every
averment / assertion/ contention raised by the applicant unless
the same is admitted specifically hereinafter. No averment or
assertion or contention raised by the applicant should be deemed
to have been admitted on the ground of non-traverse.

6. That it is humbly submitted that the OMMC Rules 2016
have been amended on 24™ April, 2023 wherein Tahasildar
and Collector of the District have been substituted with
Mining Officer and Deputy Director Mines as the Competent
Authority and Controlling Authority respectively as per
Schedule III & 1V.

7. That it is humbly submitted that, it is a fact that on
16.05.2024 early morning, a landslide occurred at Dankari in
the BSQ No. 5/10 under Dharmasala Tahasil. The Dankari
BSQ No. 5/10 (Land Schedule: Khata No.221, Plot No.600(P),
Ac 4,00, Kisam-Pahad A.A.A, Mouza-Dankari) was leased In
favour of Sri Narayan Rout, S/o Hrudananda Rout of Vill.
Taranjia, P.O -Aruha, P.S -Dharmasala, Dist. -Jajpur for 5

e
S

NOTARY, CUTTACK

Surendra Pras d D}w;w_;
Advocate
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years. Three nos. of dead bodies buried under the debris

were rescued from the landslide site.

8. That, FIR in this regard was lodged by the Mining
Officer (I/C), Jajpur district, O/o the Deputy Director of
Mines, Jajpur Circle, Jajpuron Dt. 17.05.2024 along with
supplementary information mentioning the unscientific
method of mining about Dankari BSQ 5/10 land slide vide
Letter No. 2492 / 30.07.2024. True copy of F.I.R.
dtd.17.05.2024 and letter No0.2492/Dt.30.07.2024 are
annexed herewith as Annexure-R8/A & R8/B respectively.

9. That, the Sub-Collector & SDM, Jajpur was requested to
impose U/s. 144 Cr.PC in anticipation of threat to life and
property and chances of law-and-order situation in and
around Dankari BSQ 5/10 vide letter No.1610 /
Dt.18.05.2024. Accordingly, a Prohibitory order at Dankari
BSQ 5/10 was also passed on the very same day by the
Sub-Collector & SDM, Jajpur U/s.144 Cr.PC. True copy of
letter dtd.18.05.2024 and copy of order of Sub-Collector &
SDM, Jajpur are annexed herewith as Annexure- R8/C &
R8/D respectively.

10. That, it is humbly submitted that in order to assess the
resource position of Dankari BSQ No. 5/10, a letter was
issued to one Survey Agency named M/s T.K.S Consultancy
Services vide letter No0.1596 / Dtd.16.05.2024 . On
17.05.2024, a joint assessment was conducted through
Drone Survey by M/s T.K.S Consultancy Services,
Bhubaneswar and submitted his report vide letter
dtd.5.6.2024. The Drone survey report submitted by the
Agency reveals a quantity of 79999.41 Cum of black stone
has been over extracted in Dankari BSQ No. 5/10. True cop
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NOTARY, CUTTACK



X

of letter No0.1596/Dtd.16.05.2024 and Drone survey report of

M/s T.K.S Consultancy Services, Bhubaneswar are annexed

herewith as Annexure-R8/E & R8/F respectively.

11. That, a show cause notice was issued to the concerned
Lessee for over extraction of 79999.41 Cu m of black stone
for imposition of an amount of Rs.3,81,39,725.00 ( Rupees
Three crore eighty one lakh thirty nine thousand seven
hundred twenty five ) by the Mining Officer (I/C) , Jajpur
vide letter No.2505/ Dtd.30.07.2024. The Regional Officer,
State Pollution Control Board, Kalinganagar has been
requested vide letter dtd.30.07.2024 to impose the
environmental compensation for the damages. True copy of
Letter No. 2505/ Dt 30.07.2024 & 2511/Dt 30.07.2024 are

annexed herewith as Annexure-R8/G & R8/H respectively.

12. That, Environmental compensation was calculated
amounting to Rs. 3,57, 03, 093/- (Rupees Three crores Fifty-
seven lakh Three thousand Ninety-three) by the Regional
Officer, State Pollution Control Board, Kalinganagar and
intimated for realization of the same to the O/o the Deputy
Director of Mines, Jajpur Circle, Jajpur vide letter No.
2991/dtd.17.08.2024. Accordingly, total amount of Rs. 7,
38, 42, 818/- (Rupees Seven crores Thirty-eight lakh Forty-
two thousand Eight hundred Eighteen) has been imposed on
the lessee for over extraction of 79999.41 Cu m black stone
vide letter No0.2731/Dtd.17.08.2024. True copy of letter No.
2991/dtd.17.08.2024 and letter N0.2731/Dtd.17.08.2024 are

annexed herewith as Annexure-R8/] & R8/K .

13. That, a Preliminary report on death of some persons in
Dankari quarry has been submitted to the Collector & D.M,
Jajpur by the Deputy Director of Mines, Jajpur Circle, Jajpur

77

——
=

“

Surendru Prasad Dhai

Advocate
MOTARY, CUTTACH
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vide Letter No. 1621/19.05.2024. True copy of Letter No.
1621/19.05.2024 is annexed herewith as Annexure- R8/L.

14. That, a detail enquiry report about the incident has
been submitted to the Collector & D.M, Jajpur by the
Tahasildar, Dharmasala vide Letter No- 2686/21.05.2024.
True copy of Letter No. 2686/21.05.2024 is annexed

herewith as Annexure-R8/M.

15. That a site visit has been conducted on 17.07.2024 &
18.07.2024 comprising of Officials of Directorate of Minor
Minerals, Odisha to ascertain the cause of landslide in
Dankari BSQ No. 5/10.

16. That, a preliminary enquiry report comprises of Officials

of Directorate of Minor Minerals, Odisha in respect of minor i |
mineral sources which also includes Dankari, Rahadpur in *ﬁ-—?
addition to other sources under Dharmasala Tahasil in Jajpur —5
district  bhas been submitted vide Letter  No- ~3
.
1362/25.07.2024.True copy of Letter No- 1362/25.07.2024 N
is annexed herewith as Annexure-R8/N. \7

17. That, site visit report to ascertain the cause of landslide
in Dankari BSQ 5/10 has been submitted for further action.
True copy of visit report is annexed herewith as Annexure-
R8/0.

18. That, a proceeding of joint committee visit report to
Rahadpur stone quarry on 21.02.2024 in connection with
Ranibandha and Paikarapur Minor Irrigation Projects at
Rahadpur relating to OA No. 06 of 2024/EZ has been
submitted. True copy of joint committee visit report is
annexed herewith as Annexure-R8/P .

<7/ 89
Surendra Prastd Dha.

Advocats
NOTARY, CUTTACK
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19. That, in view of the facts stated and submission made
above regarding Ranibandha and Paikarapur Minor Irrigation
Projects at Rahadpur, the prayers made in the Original
Application are devoid of merit, hence are liable to be
rejected. Consequently, the Original Application being bereft
of merit is also liable to be dismissed with cost.

20. That the deponent reserves the right to file further
affidavit, if required by this Hon’ble Tribunal in future.

21. That the facts stated above are true to the best of my
knowledge and based upon official records available.

Identified by: B ;
,J(L L/bl(flr{ﬁﬁt L@’“L A
! o A~ Fn. ” q (_] Ig’m'”
Addl.Govt.Advocate. De:?u?‘? 8[}‘3&%; of Mines I/U

Jajpur Circle, Jajpur
VERIFICATION

I, Jayaprakash Nayak, aged about 35 years, S/0.Subash
Chandra Nayak, at present working as Deputy Director of
Geology , Bhubaneswar and Deputy Director of Mines ( 1/C),
Jajpur Circle, Jajpur,At- Unit/Mouza-III, Routpur,P.0O./P.S.- Jajpur
Town, Dst.- lajpur, do hereby verify that the contents of the
above affidavit are true and correct to the best of my knowledge
as derived from official records and that nothing material has

been concealed there from.

Verified at Cuttack on this the 18th day of September,

2024, ‘ L / /

k| Y
Cuttack. (“{_‘TPHCJ "“’dq oA
Dt.18 .09.2024. VERIFICANT

Deputy Director of Mines I/(
Jajpur Circle, Jajpui &

wE T
Surendru Prasad/D

Advocate
NOTARY. CUTTACK
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AFFIDAVIT.

I, Jayaprakash Nayak, aged about 35 years, S/0.Subash
Chandra Nayak, at present working as Deputy Director of
Geology , Bhubaneswar and Deputy Director of Mines ( I/C),
Jajpur Circle, Jajpur,At- Unit/Mouza-I1I, Routpur,P.0./P.S.- Jajpur
Town, Dst.- Jajpur, do hereby solemnly affirm and state as
follows:- ‘
1. That, I am the respondent No.8 in the Original application

and well acquainted with the facts of the case and as such

competent to swear this affidavit in my official capacity.
2. That the facts stated above are true to the best of my
knowledge and based on official records.

o

Loyers Finrd Fov fﬁw% e kbs— 0§

|.Govt.Advocate. - Deponent.

actor of Mines i/t

SJeputy Dif ;
Depuly. ¢ Circle.Jaipur

Jajpur

The abo.2 114ne ] Deponem
Solemn.; 1=ﬁ

o p&?’gﬁg’

Surendrq Pra.sad Dhay /& 9{ “/—GZ‘/

NOTARY, (“U‘""‘Tﬂt(:q.\:s




' GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJIPUR

E- mail: ddmjajpurmm@gov.in
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Letter No. __ 15¢9 /MM, Jajpur/ Date  |F.05. 2024

From
. Mining Officer,
Jajpur District.

To
The IIC, Jenapur,
Dist-Jajpur.

Sub: Lodging of FLR

Sir,

[, St Jhasaketan Sethy, Mining Officer (I/C), Office of the Deputy Director of
~ Mines, Jajpur Circle, Jajpur hereto inform you that, one casualty has been reported due
to accidental landslide at Dankari BSQ-5/10 of Dharmasala Tahasil, Lessee Sri Narayan
Rout which comes under the jurisdiction of Jenapur Police Station. We came to know
about the accident on 16.5.2024 morning. [t is suspected to have more casualties buried
under the debris. Till now one dead body has been recovered from the debris who is
identified as Jagabandhu Majhi, S/o-Laxminath Majhi, Dist- Nabarangapur. The rescue
operation is still going on by the Fire Stafl and NDRF Team.

A tripod mounted DTH (down-the-hole) Long Hole Drilling Machine has been
seized from the spot. In addition to this multiple drill holes having diameter of around
S inches are noticed inside the quarry. Also, one chain mounted excavator is found
buried inside the debris. The detailed enquiry report about the accident will be submitted
subsequently. )

Hence, you are requested to investligate into the matter and take legal action as
per law, '

This may be treated as [LJ.R.

Yoyr§ faithtully,
Inct: Scizure list.

Mining OfTicer (1/C), Jajpur District

Memo No. 1690 /MM Jajpur Date. 1765 PLEES /
Copy submitled to the Collector & D.M Jajpur Distriet / Superintendent of
Pofice, Jajpur for favour of kind information, y AN
lTue Co .{'J,' \\(&// - QI/L \,\x?v
. A i inng eer , Jaj District
Deputy Director of Mines I/C ¢ (VE), Jajpur Distric

Jajpur Circle, Jajpur




N.C.R.B (v 1.4z

) GLF (TG WTa uasd )

o

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C .}
uam 4a41 jruld
() 154 2 vl afga & aga)

District ("5 Ly P UK 2.5 (ATATRJENARUR Year (T} 2024
FIR No (u.q.‘& H A DIRA Date and Tame of FIR (U.q.\‘?. H{ErAe o dUdy T7USIAe 71 00 ks
S No. (F. Acts (3110 mu) Sections ({171(Y))
i IP( 186G 30G4A

. ~
. (a)Occurrence of offente (3rury & Teq1):

1 Day (f¢4): Thursday Date From ({ZTa& @ ):16,05/2024 Date To (121 a ): 16/05/7024
Time Peniod (I5A 3r@ta): Fahar 1 Time From (F84 A ) 00°00 hrs  Time To (@37 d&): 00 00 brs
{b)Information recaiveu at P.S. (A1 Jg1 a1 WA g4 ): Date (fe=nm ): 177052024 Time (nv21): 21 00 hrs

- - . - L N R - ..
LhLenerm Diary Releress © 00 EOTR D20 by R (W24 T 000 Dtz § Time TNRI02L 2102 hrs

. Type of Informa‘tion (* 7131 &1 W & Waten

. Place of Occurrence (W 7qTTAH);

1 (a) Direction and distance from P.S.(a131 & g8 ok oo ): SOUTH 10 Km(s) Beat No. :
(b) Addiess .Ud1): Dankan BSQ No-5/10

(c) In case, ouiside *he limit of this Police Statian. then (@ o T F aged Fﬁ):
Name of P 5.(4131 &1 A1) District(State, (a1, (rrsam)):

. Complainant / Infermant ([&raasal/gaarsal ):

{a) Nam« . =) S Jhasaketan Sethy
(1 Fathers/Husband's Name(Rran / afd @ )

(€) Lte " ¢ Birth (s=r TA1 1 ad ): 1990 ‘d) NeZianality (FWETaaT): INDIA

(e) UID N~ (':‘-gnéé‘t q.):

() Pass it w0 (GTaUYE ¥ .): Da) : of :siLe (ST & & fafay:
Jlac 0 TR R = aama

(g) 10 getzils (12atton Laro,voter iD warafassport,Lw .., Uriving License, PAN)

s.No.(. . 1) Id Type (IgdT3 U3 &1 USHR) id N''mber (TgaTH GED)

(h) Addr s:.s (TTT):
S No(7.4a.) Address Type (AT &1 YRR) £ ddress (771)

7 Present Adaress wining officer, 13,¢ur JAJPUR JAJPUR ODISHA INDIA
‘ Permanent Addiess Mining officer. Jajpur JAJPUR.JAJPUR ODISHA INDIA
Tais Copy Al
v
: 1
Deputy Director f Mines 1/C

Jajpur Circle,Jajpur

82
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4
N C R.B (U 1 30¢ 1)
CLF -1 (gt ater wrsi o)

(i) Occupation (2TAYT); SERVICFE
() Phone number (&2911¢ 4 ) Mobite (ZYdigm 1) 2173288667110
7 Details of known/suspected/unknown accused with full particulars (i / ®igra [ a3 atsrga o q2
oo afga @t 3):
S.No. Namr. (71m1) Alias (I0ATH) Relative's 3ame Present Address (ZARTA 1)
(F.a (o= & -rm)
! CUnkniownl

8. Reasons for delay in reporting by {2 complainant/informant (f&rraasal / guasazf gro ok 280 8 ¢d
FTF & FIN):

9 Particulars of propgrties of interes: (f1af-tra @iy @ Aawm):
€

S.No. Property Category (guin Property Type (aruf Description (%’d?‘ﬂ) Value(ln Rs/-)
(.4 ) eii) F1 ThIR) (e (¥ 1))

10.Total value of property (In Rs/-)-3mat> &1 gwy gea(e 1):
11.Inquest Report / U.D. case No., if any (§cg adien Rard / 7.8 .uwwo @, 7fe & g1 ):

S.No. vn. 5. UIB Nutiber (g, 1.0 0 d.)

12.Firstinformatian contents (W'« d-0 320 ):

On 17.052024 at 0900 PM compll Jhasaketan Sethy, Mming Ofiicer, Jaypir Circle, Japur
reponea st PS to the effect that one casualty has been reporied due lo accidental land slide st
Dankar BSO No-5/10 of Chaimiasala Tahasil. Lessee Narayan Rout which comeas under this PS
junsdiclion They came io know about the accidenl on 16.05 2024 marning It i€ suspected to
have giore causalies buricd vaoar the debrns. Till now one dead body has been recovered from
lhe debiis who s dentitied z& tagarandhu Majh, Slo-Laxminath Majhi of Vil-Fujangada, PS.
Umarko!. Disl-Nabaiangpur 1ne rescus operabion is still going on by the frire staff and NDRF
Team Dunng vesugation ra2auisilion has been sent to S P, Jajpur with prayer (o move District
Magslarate and Cosedior. Jaip'ir to conduct aulopsy over the above nuic.u deces sed in between
sunsel to sunrise.

13 Action talin: Sinee 1.2 4L ove information reveals comnzission of ovi-nhe (3) u/s as mentioned at Item
No. 2.
@F mdft erdarg) : g s arwd d v TR B FsR At AW ¥ 28 JeAE A S Aga g |)

(1) Panictarad the caea and yank np the invesﬁga(inn‘ Suyanao Kgmar Sahe.ofl (Inspector)) / ar 1363
(WdTn 3 T id R STa & e e man ) 110041598557 :

(2) Directed {Name of 1.0* ‘5 & Jfdeerd) o 9TR): Rar" Te):
No.( 9.): M- e No.(RIaTSel 9.): 9439813001 ‘o take up %- . Investigation (@ J1= 3rad

ura 1 A3 & o 2 2w mny or (@)
(3) Refused investigatio.” duc to (318 & faQ ):
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
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JAJIPUR CIRCLE, JAJPUR
E- mail: ddmjajpurmm@gov.in
Letter No. 24U 2 /MM, Jajpur/ Date O -0 /4, 2024
From
» Jhasaketan Sethy, Mining Otficer (I/C). Jajpur district
O/o the Deputy Director Mines, Jajpur Circle, Jajpur.
To
Inspector-in-Charge,
Jenapur Police Station, Jajpur.
Sub: Supplementary information in continuation to the FIR Lodged onrn
17.05.2024 and Complaint against one Narayan Rout (Lessee of Dankari
BSQ No. 5/10)
Rel: This office Letter No. 1589/MM. Jajpur 17.05.2024
Sir,

In continuation to this office letter cited above, [, Jhasaketan Sethy, Mining
Officer (I/C), Jajpur district, O/0 the Deputy Director Mines, Jajpur Circle, Jajpur, hereto
inform that, a {and slide occurred in -Dankari BSQ No. 5/10, Dharmasala Tahasil on
16.05.2024 in which three persons working in the said quarry lost their life. In this regard,
the Tahsildar, Dharmasala had submitted a detailed inquiry report which clearly reveals,
. there were sufficient man-made errors which resulted in such land slide i.e.,
1. The lessee couldn't produce the required labour insurance for the deccased persons
due to landslide.
2. There was rain just previous day ol the incident.
3. Use of one Tripod Mounted DTH (Down the Hole) long drilling machine. Multiple
deep drill holes of diameters measuring 5 inches were marked at the site.
4, A road found atep the quarry (L.andslide) edge where there was mark of movement
of heavy machineries like Chain Mounted Excavator.
5. There was almost vertical escarpment of rock at quarry site without maintenance of
proper slope and bench ratio. True ;, ckpy.AtieSf:Es;i
18t ator of Mines VE
CiroteR2iPe's

6. The entire was very {ragile due (o multiple cracks.




In addition to this, a detailed scientific investigation was conducted by a

“w Technical Team on 18.07.2024 (o ascertain the cause of landslide at Dankari BSQ — 5/10

which says,

I. Proper benching pattern has not been tollowed as per the mining plan.

2. Dnll holes upto a diameter of S inches have been noticed under rock locks.

3. A haul road is passing above the over burden on which traces of heavy vehicular
movement is observed.

4, Extraction beyond the lease area was noticed and safety zone has not been
maintained as per the drone surveyed map.

5. The report concludes, non-adoption of scientific method of mining, violation of
drilling and blasting guidelines, movement of heavy earth mover vehicle on the
overburden surtace and negligence of prescribed norms as per mining plan are the
reason for the mishap.

From the above [indings i.e. the report of the Tahasildar, Dharmasala and

. Technical team, a clear picture is carved out as follows:

]. The land slide which took the life of the human beings referred in the said letter
was purely a man-made one.

2. The methods of mining adopted by the lease holder in execution of mining were
purely unscientific.

3. The lease holder was involved in illegal blasting in the quarry which has resulted
in creation of large gaps be!.ween the rocks making them more fragile and
vulnerable viotating the lerms and conditions of The Mines and Minerals

g::_i-.‘*"'l-" (Development and Regulation) Act, 1957.

e o® oY N:\E 4, :§"be usage of road for the movement of Chain Mounted Excavgtors at the edge of
r\,. Q’"ttle quarry on the Overburden surface has also made the blasted area fragile which
4(\ 'b%as resulted in the occurrence of land slide.
Q‘ Q"}S That, although there was rain just the day before the incident resulting in creation
S Q‘b of moisture and making the soil damp, still mining activity’was carried out by the
QQ'Q ¥ lease holdeimaking the situation graver and serious for such land slide 1o occur.

In view of the above facts and circumstances it can be clearly made out that
I. The landslide took place in Dankari BSQ no. 5/10 resulting in loss of human life
was purely man-made which was due o adoption of unscientific method of mining

by the Lessee and violation of the terms and conditions of the Mining plan.

85



In addition to this,

2.

Blasting permission required for extraction of blackstones from the quarry was not

obtained from the Dist. Magistrate which may be examined.

. The activities for extraction of black stones were sublet to another agency by the

lessee named Sri Sai Balaji Constructions which may be examined.

The said agency couldn't produce the required labour license and insurance for the
deployed labourers in mining activities which may be examined.

Insurance certificate of the excavator engaged at the quarry on that day was
obtained just the night before the incident of landslide which may also be examined.

Hence, it is requested you to take necessary steps prevailing under the law in order

to apprehend the culprits and punish them under the expressed provisions of law in the

interest of justice and equity.

Encl. 1. Report of the Tahasildar, Dharmasala
2. Technical committee report

J.K Sethy
Mining Officer (I/C), Jajpur district

Memo No. <Y9% /MM, Jajpur/ Date._ So0- 07~ 2024

Copy to Deputy Director Mines. Jajpur Circle, Jajpur for information & necgssary actiop.

Mining Officer (I/C), Jajpur district

Memo No. 2194 /MM, Jajpur/Date S© -0 7. 2229

Copy Submitted to the Collector & D.M, Jajpur district / Superintendent of Pollce Jajpur

district for favour of kind information.

J.K Sethy
Mining Officer (1/C), Jajpur district

Memo No. R 19§ /MM, Jajpur/ Date T © - © 7 2024

Copy Submitted to the Director, Minor Minerals, Odisha for favour of kind informati

True Co;:fy Atteste

Mining Officer (I/C) Jajpur district
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E- mall: ddmfafpurmm@gov.in

Letter No. 1610 /MM, Jajpur/ Date 1€-05 - 2024
Fram
Deputy Dircetor af Mincs,
lajpur Circle, Jajpunr,
To
" The Sub-Collector cum SDM,

lajpur.

Sub:  Imposition of Sec-144 under CRPC Act, 1973 in Dankari BSQ-5/10.
Sir,

With refence to the subject cited above, | am to intimate you that, two casualties have
been reported till date due to landslide in Dankari BSQ-05/10 on 16.05.2024 morning under
Dharmasala Tahasi{ of Jajpur district and more bodies is suspected to have buried under the
debns. The rescue operation is still going on. Detailed enquiry under progress to ascertain the

causc of the accident.
There is a chance of further landslide inside the quarry as the overburden is not stable.

Therefore. in anticipation of threat to life and property and chances of law-and-order situation
in and around the area due to prevailing General Election, it is requested to impose Sec-144
under CRPC Act, 1973 in and around Dankari BSQ-5/10 until further communication.
The tand schedule of the quarry is given below:
KIATA NO ] PLOTNO. | AREA(INAC) AREA (INHA) | KISAM TENANTT
221 | 600 (P) 4.00 1.618 PAHAD AAA |
Yours \ihf{:ily,

, Depuly Di %Mmcs (VC)
Memo No, /J H /MM, Sajpur, Daie. /€2 - (’02"]'T / .
¢ upy 16 the Tahusildar, Dharmasala for kind information. ) 4’):0
o Q
(N
Deputy Dirc(: otﬁ)t‘Mincs (Vo
141 /MM, Jujpur, Date, J¢ o7 -9029 -/

Memn No.
Copy submistied (6 the (()HLL(()I & District Magisirale,

Police, Putokoih, Jajpur for favouy of kind information.

Jujpur // Superinteadent of

a' o)%/ NA
Depuly Divectay 'Mincs (VC)

Memo No. }(’/;2 | /MM, Jujpur, Dute. -0 902"’(‘_ ind
(‘up; submitted (o the Dircetor of Minor Minerals, Odishn fQr l.wouxv\o i
7
Y it N A 14 =ik o‘
spfornation True Copy Attestes a y.&
| / Deputy Directo Mines (VC)

Di
e J:lpu! Circle.Jajpu’
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ANNEXO£E '"RE// 88
IN THE COURT OF THE WIONALMAGI\S TRATE, JAPUR 5

Cr.M.C No. 24, U/S 144 CrPc
Deputy Director, Mihes, Jajpur Circle, Jajpur
'VI”S'

General Public

Perused the report of the Deputy Director, Mines, Jajpur Circle, Jajpur vide his Letter
No.1610/dt.18.05.2024 regarding declaration of prohibitory order U/s-144 CrPC at-Dankari
BSQ 5/10.

Heard App.

Whereas, It appears from the DDM, Jajpur circle that two causalitiess have been
reported due to landslide in Dankari BSQ 5/10 on 16.05.2024 morning under Dharmasala
Tahasil and more bodies Is suspected to have buried under the debris and the rescue
operation is golngon, Moreover, there is chance of further landslide in the quarry and
anticipation of loss of life and property and also chance of law & order situation in and
afound the quarry area.

[ am satisfied that there is apprehension of serious breach of peace. Hence, I
do hereby ordered U/s-144 CrPC that the general public be restalned to enter upon the
Dankari BSQ 5/10 quarry area until further orders.

Further the IIC Jenapur PS is directed to promulgate the order in the prohibited
areas and keep close watch over the untoward situation.

The Deputy Director Mines, Jajpur Circle, Jajpur is instructed to contact with the
Local Police for the above purpose.

Any objecting to this order to appear in my Court on 28.05.2024 and file show cause
regarding the allegation with documentary evidence. As I conslder the case as emergent in
. nature,

Khata No | Plot No Area (in | Area (in | Kisam Tenant
AC) Hec)
221 600(P) 4.00 1.618 Pahad AAA
%@le'g'm
Sub-Collector & SDM, Jajpur
Memo No. ¢/ Date 18.05.2024

Copy to’1IC, Jenapur PS for information and follow up action. He is instructed to
promulgate the order in the declared places & report compliance.

g s v
Sub-Collector & SDM, Jajpur

Memo No, / Date 18,05.2024
Copy to Tahasildar, Dharmasala/SDPO, Jajpur Road for information and follow up

action.
10 ¢
Sub-Coliector & SDM, Jajpur

Memo No. _(2 % ﬁﬂ / Date 18.05.2024
Copy stibmitted to the SP, Jajpur for kind Information & necessary action.

. .
& . sm-cmw&é’&@omﬂjpur
Memo No. “/ Date 18.05.2024
Copy submitted to the Collector & DM, Jajpur for favour of kind information.

True Cop%f\jested p- € "

X
Sub-Collector & SDM, Jajpur
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR
o _E-mail: ddmjajpurmm@gov.in
Letter No. 1586 /MM, Jajpur/ Date__ {6 * (J;S'i-gb.zﬁq
From
Deputy Director ol Mines
Jajpur Circle. Jajpur
To
M/s TKS Consultancy Service,
E-mail: tkscsbbs@gmail.com. Contact: +91 7008115339
Sub: Assessment of resource position of Black Stone in Dankari BSQ-5/10,
under Dharmasala Tahasil of Jajpur district.
Sir,

This is (o intimate you (hat. a joint assessment is seheduled o be conducted on
17.05.2024 a1 8.00 AM in Dankari BSQ-53/10. under Dharmasala Tahasil of Jajpur district. In
this regard, you are requested 1o assess the resource position of Black Stone in Dankan BSQ-
5/10. It is recommended to conduct the assessment by an ORSAC empanelled Surveyor using
latest instrument like DGPS/Total Station/Drone and the report should be submitted betore the
undersigned within 3 days post survey.

Yours

1%
Deputy Direfigr of Mines (1/C)

Mecmo No. 15%9 /MM, Jajpur/Date_ (£ - 65 - #22Y

Copy to the Tahasildar. Dharmasala // Miping Officer (I/C), Jajpur District for information,
They are requested to remain prescnt at the spot on the scheduled date and time.

Deputy Director of Mines (1/C)

Mema Nu. _ 15 28 /MM, Jajpur/Date__ |6 . 0L . Lol Y

Capy 10 (he concemed Lessee for information. He is dirccted o remain preseyt on the spol
during survey. ™M

Aq\%
(&

Mines (1/C)

Deputy Director

\
?{ﬁ \Wines \JC

i) ul
Dep“?a%:m cicche: Sap
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MJS TKS CONSULTANCY SERVICES T/§

@ =

E-mail:tkscsbbs@gmail.com,
Contact: +91 9937023977

Ll

-cetter No: TKSCS/2024-25/ 0 3% Date: D5 /oé / oK N )
To

The Deputy Directorate of Mines,

Jajput Circle, Jajpur

Email-ddmjajpur.mm@ gov.in

Sub: Submission of Assessment of Resource position of black stone in Dankarli BSQ 5/10 under
Dharmasala Tahasil of Jajpur District.

Ref: Your good office letter No. 1586/MM, Jajpur/Date-16.05.2024.
Sir,

With respect to above cited subject, I am submitting here with one copy of Assessment of
Resource position of black stone in Dankarl BSQ 5/10 over an area of 4.00acres or 1.618
hectares under Dharmasala Tahasil of Jajpur District during the period of 12th-July-2023 to 16th-
May-2024.

Thanking you,

Your’s faithfully,

q__

K. K. SWAIN
Regd. No.- RQP/OD/113/2022

Place: Bhubaneswar

Date: ad
te
tcue COPY AHE
\c)j\fs , ')JO/ \< Bf ' ¢
¢ )@o& wines
’ peputy D.“‘ g‘uc\e S’
3

Reach us at: Plot No-4482/12068, Pandara, Near Puri N.H, GGP Colony, Rasulgarh, BBSR, Khordha, Odisha-751025



ASSESSMENT OF RESOURCE POSITION OF
BLACK STONE IN DANKARI BSQ-5/10

DANKARI BSQ-5/10
(CLUSTER SERIAL NO.5D/4)

Over 4.00 Acres /1.618 Hectares in village
Dankari under Dharmasala Tahasil of Jajpur
district, Odisha

(Use of UAV/Drone, DGPS Survey techniques adopted)
Prepared on Behalf of

Mining Officer (1/C),
Jajpur Circle, Jajpur

(DATE OF SURVEY: 17.05.2024)

Prepaved By

[ M/S TKS CONSULTANCY SERVICES

Plot No-4482/12068, Pandara, Near Puri N.H,
GGP Colony, Rasulgarh, BBSR,

Khordha, Odisha-751025

E-mail:tkscsbbs@amail.com < “0009 &
|
Contact: +91 7008115339 , m‘“as\lc
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Volume assessment report of Donkar/ 8SQ 5/10.

1. Introduction:

A Joint assessment survey has been conducted by Deputy Directors of Mines, Jajpur circle
in Presence of representative of DDM Jajpur Circle and technical consultant on date 17th May-
2024. The TKS Consultancy Services was deployed to assessment the volume of the Black
Stone Quarry by the DDM, Jajpur Circle, jajpur vide letter No.1586/MM, Jajpur/Date-
16.05.2024. The detail methodology adapted to the assessment the volume are described
below.

2. Equipment’s

(i) DRONE SPECIFICATION

Item (Model) Manufacture

Drone Mavic 2m Pro

Payload RGB Camera (20
Megapixel)

Flying Height 100 meters

Speed 10m/s

Front overlap 70%

Side Overlap 75%

Table-1-: List of hardware equipment’s

{ii) DGPS Description

s:_; Particulars Description Product image
1 DGPS device Trimble R12 integrated GNSS System

2 No. of Channels | 672

3 Antenna Integrated

GPS L1&L2, GLONASS F1&F2 Asia-Pacific

4 | Frequencyused | o Gion: GPS L1&L2, BEIDOU B1&B2

5 Horizontal 8mm RTK
accuracy

6 Vertical accuracy | 15mm RTK

7 Controller Trimble TSC7 controller

Table-2-: List of hardware equipment’s

True C
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Volume assessment report of Dankari BSQ 5/10.

Software
Software used Serial Purpose of Use
No/Version
Trimble Business | 5.0 DGPS Data processing
Center
Pix4D mapper 4.8.4 Drone Data processing
Auto Cad Map 2024 Preparation of Section
Globat Mapper 2023 Preparation of Surface &
Contour
Microsoft office 2023 Report Preparation

3. Data & Methodology:

Table-3-: List of Software used

a) Detail about Project Area

The work has been assigned to assess the volume of material excavated from the

quarry no 5/10 having area 4.00AC in Dankari Cluster no-5. The coordinates of lease

area are mentioned below.

Pillar No Easting Northing DMS_LAT DMS_LONG
1 400036.7314 | 2297785.749 20°46°37.870" N 86°2' 22.590" E
2 399835.6858 | 2297820.767 20°46'38.970" N 86°2'15.630" E
3 359855.2549 | 2297902.127 20°46'41.620" N 86°2’16.290" E
4 400059.1947 | 2297867.708 20° 46'40.540" N 86°2'23.350" E

b) Ground Control Point

Table 4: Lease boundary pillar Coordinates

In order to establish horizontal & vertical contro! point, Ground Control Points has
been marked connecting with the course network established by the ORSAC. The GSP

marked to process the drone image are given below.

GCP NO X Y Z DMS_LATITUDE DMS_LONGITUDE
GCP-1 400055.204 2297662.993 47.276 20° 46'33.881" N 86°2'23.254"E
GCP-2 400101.386 2297755.039 55.998 20° 46' 36.884" N 86°2'24.832"E
GCP-3 399948.571 2297794.815 55.139 20° 46'38.148" N 86°2'19.539"E
GCP4 399957.324 | 2297708.307 47.03 20°46' 35.336" N 86° 2' 19.860" E
GCP-5 399777.236 2297740.253 53.192 20° 46' 36.340" N 86°2'13.625" E
GCP-6 399797.31 2297820.509 58.6 20° 46' 38.954" N 86°2'14.303"E
GCP-7 399632.34 2297793.658 71.114 20" 46' 38.048" N 86°2' 8.603" E
GCP-8 399688.895 2297851.038 64.262 20° 46' 39.926" N 86°2'10.547"E
GCP-9 400129.521 2297866.214 76.976 20° 46' 40.505" N 86°2'25.782" E

Table 4: GCP used for image processing

True Copy, tae ted
\Y

Mines V/C

33{“’“ Dwe lc“c\e Jajpur
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Volume assessment report of Dankari B5SQ 5/10.

c. Drone Survey
Drone mapping, also known as aerial mapping or photogrammetry, is a method of

creating accurate maps, models, and surveys using unmanned aerial vehicles (UAVs)
equipped with cameras or sensors.

The process involves several steps.

Mission Planning: Determine the area to be mapped and plan the flight mission.

Consider factors such as weather conditions, airspace restrictions, and flight parameters.

Equipment Setup: Prepare the drone and its payload, ensuring the camera or sensor is
properly calibrated and functioning correctly. Set up ground control points (GCPs) if high-
precision mapping is required.

Flight Execution: It is a systematic pattern, capturing overlapping images around 80%
both side & forward of the area of interest. The flight pattern can be predefined using

autornated flight planning software to ensure comprehensive coverage.

d) Output
o High resolution Ortho photo (17" May-2024)

Ttue Copv \ .
‘““\as\' Fig-2: Digital ortho photo

Dev““guﬂ‘.\w\“ S 3|Page
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Volume assessment report of Dankari BSQ 5/10.

» Contour 5m Interval

Fig-5: Contour 5m interval

4, Assaessment
The assessment of volume calculated in automated method between two surfaces.

Sl.No X (Reserve on 12.07.2023) Y (Reserve on 1§.05.2024) Cut Volume in Cum (X - Y)

1 5,37,600 Cum 3,89,600.59 Cum 147999.410

Note:

A. Surface “X" is obtained from the survey conducted on 12.07.2023 as per the Tahasildar
Dharmasala Letter No-2775/Dt.10.07.2023. Total mineable reserve as on dated
12.07,2023 is 537600 cum (Annexure-2),

B. Surface “Y” is obtained from the survey conducted on 17.05.2024 as per the DDM,
Jajpur Circle, jajpur vide letter No.1586/MM, lajpur/Date-16.05.2024 (Annexure-1).

Surveyor (DRONE 5 DGPS) Er. Kamala Kanta Swain
P/OD/113/2022
W e True Cop Attesteld
(Anirudha Hota)
Appvisio Consuiting Services Pvt.Ltd.

Dapu}fa.;:‘ Citc Jajpur S|Page



98

SddNXINNY




9Y
ARHRe Xiese

GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES
JAJPUR CIRCLE, JAJPUR

E- mail: ddmjajpur.mm@gov.in

Letter No. I5%€6 /MM, Jajpur/ Date |6 * 0.5 2D2Yy

From

Deputy Director of Mines
Jajpur Circle, Jajpur

To
M/s TKS Consultancy Service,
E-mail: tkscsbbs@gmail.com, Contact: +91 7008115339

Sub: Assessment of resource position of Black Stone in Dankari BSQ-5/10,
under Dharmasala Tahasil of Jajpur district.

Sir.

This is to intimate you thal, a joint assessment is scheduled (o be conducted on
17.05.2024 at 8.00 AM in Dankari BSQ-5/10, under Dhannasala Tahasil of Jajpwr district. In
this regard. you are requested 10 assess the resource position of Black Stone in Dankari BSQ-
5/10. [tis recommended to conduct the assessment by an ORSAC empanelled Surveyor using
latest instrument like DGPS/Total Station/Drone and the report should be submitted before the
undersigned within 3 days post survey.

\&
Deputy Diretor of Mines (I/C)
Memo No. 1587 /MM, Jajpur/ Date |6 .0& - LD2Y

Copy o the Tahasildar, Dharmasala // Mining Officer (I/C), Jajpur District for information.
They are requested 10 remain present at the spot on the scheduled date and tyme.

Deputy Director f Mines (1/C)
Memo No. 15 %8 /MM, Jajpur/ Date (B . 0K, oQDQj'

Copy to the concerned [Lessee for information. Te is directed (o remain presgnt on the spot
during survey. o

True Copy Attested

Depaly Divcetor YijMines (1/C)
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75 ‘\‘:\
“ZE) OFFICE OF THE TAHASILDAR, DHARMASALA

Ll 06725-273030 Webi- tdrdharmasala in Email-tdrdharmasalaé@gmail.com

Letter Na 2775 Date 10.07.2023
Lokavukta Matter/Urgent

From Swagat Das, OAS[A)SHB
Tahasildar & xecutive Magistrate, Dharmasala
l ¥
S Komualahania Swens, ROP,
IS Conmullancy Services,
Plot Na. 4482/12068. Pandra near Pun NH
GGP Colony, Rasulgarh. BBSR. 751025
Sub; Request for a juint ficld enquiry of Dankari BSQ No. $/10.
ST,

With reference o the subject onted above, T am to submt that 3 LY Case No
213972023 has been fled by one Narbeswar Behura before the Hon'ble Court of Lokayukita,
Odisha. Bhubanceswar regarding operation of the sairal source Dankari BSQ No. 5410 beyond the
leaschold area whercin the lessee has been undertaking extaction on heavy scale. In this regard,

a joint leld enquiry has been scheduled at 11 am on 12.07.2023 (Wednesday) in the presence of

officials from the office of the Deputy Director of Mines, Jajpur Road and Surveyers from
ORSAC

Hence it is requested to kindly arrange for the equipments required for Drone mapping/
DCGPS w0 be undertaken under the supervision of technical exports as mentioned above, [hs
survey is being conducted 1o ascertained if the lessee for Dankard BSQ Noo 5710 has extracted
any hlack stones bevorad the leaschold arca ax approved in the Mining Plan‘by the Campetent

Authonty.

Y aurs l';;i!h!”llr-'?'- @ |
R & . [ £
,g.;,ﬁ*&

L.
Tahasildar, Pharmasala
.‘, !

d \
|




101
ANNEXURE-3

ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Deparmenit of Sciencs & Technology, Government of Odisha

T
. S : o
No. ORSAC/PROJ/OSSO/z.OzI(P)/ L75f15 ! DL )c-\ M! D642

OFFICE ORDER

Sub: Empanelment of Agencies under ORSAC for providing services in the field of
DGPS/ETS as per ORSAC defined SOP of Geospatial Survey.

This is to inform that, total 59 number of Venders/Agencies are empanelled under
ORSAC 1ll 31* January 2025 for providing services in the field of DGPS/ETS as per ORSAC
defined SOP of Geospatial Survey. after due verification of gencral eligibility, technical
eligibility, physical verification of instruments, submission of calibration certificate & deposition

of security deposit. All empanelment valid up to Dt. 31-01-2025.

The final list of empanelled Venders/ Agencies with their address detail is atiached for

reference.

SCIENTIST “F’
Ddisha Space Applicationz Conlr

(3]

Bhubansswar

VRN

1
actnr

True Copy Attest®

-k Nines W

(aCtof .
Depuzﬂagp‘;?citc\e.éalp“‘

Plot No. : 45/48 (P), Jayadev Vihar, Near Gopabandhu Academy of Administration, Unit-16, Bhubaneswar-751023, Qdisha Indiz
Tal 1 +91 674 2303625, E-mail : orsac2012@gmail.com / orsac.od@nic.in, Websiie : http'/Avww.orsac.gov in



] CONSOLIDATED LIST OF EMPANELLED VENDORS TO UNDERTAKE DGPS/ETS
GEOSPATIAL SURVEY AS PER ORSAC DEFINED SOP OF GEOSPATIAL SURVEY.
Sl [INAME OF FIRM ADDRESS , PHONE NO & Email-id VALIDITY

NO.
I |M/s Ananth Technologics Ltd Plot no- 39, Aranth Infopark, Hilech City. Phase- [1. Madhapur,
Hyderabad-S0008 1, Ph. No - 9849017036, Enail-
mwakanantnech com
2 M /s Areal Construction and Geo |Saraswati Niwas, Nayabazar, Potapokhri. Chauliagany, Cuttack-
(nda Services 753004 & Bhubaneswac Add.- Plot no-229, Ph-2 Kananvihar .
Patia. Bhubaneswar-751024. Ph. No.- 9583667619 Finait
arcgisconsultancy(@gmail.com
3 [M/s Bliumi Investgation GA-188. Kailash Vihar. Chandrasekhar pur, Rhubaneswar-
Rescurch & Design (BIRD) 751021, Ph.No.- 94380127635, 7978066132, Enwik
bhumiinvestigationZzgmail.cony, infor@birdconsultant.cony
4 |M/s Blue Yaelt Consultaney Pyvt. |Plot no- 120/1963, Near IMF A, Bomikhal. PO- Rasulgarh.
Lt Bhubaneswar. Pin-751010. Ph No.- 93371 168R06, Email-
tonbarbbsrggual.com
S [M/s CADD Consulting Enginecrs [Plot no.-N1/270, IRC Village, Nayapalli- 751015, Ph. No.-
Pvi. Lid. 9338035588, Enwail- infod thecaddeonsulting.com
6 |M/s Center for Envotech and Plot n0-522/3458, Near Utkal I lyundai Opposite Apex College,
Mangement Consulfancy P Pahala,Blubaneswar-752101, Ph No.- 9861032826, Email-
LuL{CEMC () Ltd.) ceme | 2@ gmail.com VALID
7 IM/s Computer Plus Raipur Plot vo 4 Sector- 1. NDevendra Nagar.Raipur, Chbatisgarh. Pin UPTO
[Private Limited 492001, Ph. No.- 9098121302, Email- mlowrcplusan 13012024
8  iMJs Consultancy for Engineering |Plot no-266:0427 Millan Paradise. Saileshri vihar, Ph. Na.- | |
& Enviomment Plaming (CEEP) [§917442494. Mail- contact.ceepajamail.com '
9 |MJs Creative Studio Plot no. pp- 18, First floor, Pandav Nagar, Old town, Near |
Pancha Pandava Caves, Bhubaneswar-751018, Ph. No.-
9337798690, Email- creative_arch_studio@yahvo.com
L0 M A Digital Cartography aind Plot no 1013, Bhagabat Sandhan. GGP Cenal oad. Ragsulgarh,
Services Pvt.lad Bhubaneswar-751023, Qdsha. Ph. No.~- 943703304 1. Email-
desbbsrigmail.com
11 [M/s Earil & Eaviomment S-27, Chandralok Market Complex, Niladrivihar,
Chandrasekharpur, Bhubaneswar-751021. Ph.No.-
9437044031, Email- earth environment2008@yahoo.com
12 |M/s Ecometris Consultants Pv(.  |Dcb-114. Frest floor, DLF Cyber city. Chandaka Industriz| Estate,
Lid. Patia, Bhubaneswar-751024. Pli. No.- 7381072340, EMAIL-
swagat.satpathy(@ecometrix.co.in
13 |M/ Excelinnova Consultaney House no. 144, 2 floor. Amberhai Village. Seclor-19, Dwarka,
New Delhi- 110075, Ph No.- 8368400173, Email-
pankajpesligexcelinnova.com ¢ mfohe xeelinnova.com
14 |[MA Gems Pinjects Put Ltd. 123672 Lajpat Nagar, Pundas. Areorva, Rannchi, tharkhand-
834004, Ph. No.-9-13 1115961, email- gens.projects@yahoo.m
15 |M/s Geo Consultants Pvt.Ltd Plot no-853.Govindaprasad,Infront of Radhika Coimplex,Cuttack VALID
road,Laxmisagar. Bhubaneswar-73 1006, Ph. No.- 9437019019, UPTO
| Email- cbdus_2006@yahoo.co.in 31.01.2025
6 |M/s Geocon Suveys DDLU 884. Phase- 11, Dumuduma Housing board Cokoney, o I
Bhubaneswar-751019. Ph No. 9948562880, Email- CoPY
geoconkp{@gnnail com -E T e

ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Department of Science & Technology, Government of Odisha

374 2303625, E-mail :

Dep\\ Y

ayadev Vihar, Near Gopahandhu Academy of fmﬁ'nr*mratun Unit-16, Bthnneswar 751023,
oreac2012@gmail com |

AL

ac.od@nic.in, Website

tc‘

IS ‘1r_l India

hitp: e orsac, gu N
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ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Department of Sciencs & Technology, Govemmenl of Ddisha

W

17 |Mis Genid Resources Pve. L. Plot 110-33(1’). House no.-3, Binayak Enclave, IColathia.

K handagir, Bhubancswar-731030, Ph No.- 9437665170, Emaik
anwreshssmantaray(@eeoidresources.com

18 M4 Global Business Solutions  |Madule-401, dth floor, WEBEL IT PARK, P-1, Tartala
road,Kolkola - 700088 Ph. No - 9966033328, Email-

uttam@ gbserp.com

19 IMJs Grow Green Consortium 04, Surya vihar. Near union bank, Pata. Bhubaneswar, Ph. No.-
[Pvi.Ld 9437000035, Email- aksharda@igrmail.com
20 M/s Idix Cons ulting & Reseaveh |Plotno-5016, Duplex-F, Brundaban Enclave, VSS Nagar.
Pvi. Ltd. Bhubaneswar-751007, Ph. No.- 9937061009, Mait
info(@idaxconsulting.com
21 [M/s Jagdeep Consultants Plot no-1399/9324, Satya bihar, Rasulgarh, Bhubanesvar-

751010, Ph, No.- 9437653449, Emall-
Ljagdeepconsultants/@pmati.com

22 |Als Maptech Solution Pyt Lid.  |N-5/111. Ground (kor. Biju patnaik college road. Javadel vihar.
Bhubaneswar- 751013, Ph. No.- 9439490 108. Email-
musgvilid20 1 2@iemait.com VA I‘_' b
23 [M/sNatumIResvurceMaunagemen|Plot na-360/6735, Behind pursti fassion, Near Damana Market, LPTO )
t&TechnoConsultancySeivices(N [Chandrasekhar pur. Bhubaneswar-751016. Ph. No.- 31.01.202%
RMTCS) 943757908594399212481, Enail- mmicsZZgnail.com
24 |MJs Newgien Techno Seavice GA-155. Shreevihar, Chandrasekharpur, Bhubaneswar-731021.
Engineers PveLad Ph. No.- 9437578687, Lmail- mib{@newyenengineers.in
25 |M/s Pionecr Surveyors Pioneer Tower Ist floor, Premises no. 20-085. AB- 109. Action
area- | .Opposite tank no.-2. New town, Rajarhat, Kolkolta-
7006156.Branch office- Plot no-344/3364. Jaydeb vilar, Lane-
11 Near Bishnuprva apriment.PO.-RRL. Bhubeneswar, Ph. No.-
9433002750, Ennail- ploneer. surveorsiBgmail.com
26 |M/s Pusshney Infmastrutace & 394/4181, Laxminagar, Patia, Bhubaneswar-751031, Ph. No.-
| Cousultaney Services Pve.Ltd §893968943.9437192043, Email- pusshney(degmail.com
27 1M/ Ruy [nfintech 50 B }IG Duplex. Housing board Colony, Barmwunda- 751003,
Ph. No.- 9937317262, EMAIL- rayvinfratech @ gmail.com
28 "M/ S S Solution AS A4/ 11 Sree Nagar Pally, Benachitty. Durgapur-713213 Wesi
Bachzal. Ph.Nu.- 94534388686, Email- sssolutiondgrzzgmail.com
29 [M/s S. M, Consultants SM Tower, Plot no-130, Mancheswar ndustmal Estale,
Rasvlgarh-751010, Bhubaneswar .Ph. No.- 9937065889, vmail-
suppor@smeindia.com
30 M/ Soham Fero Magnese Block no.-16-17, NKY Tower. Ajni Square. Wardha Road,
Pyt Lad Nagpur-440013. Ph. No.- 9890489828, 9403589850, baail-
soham. feromagnese (@ gmail.com
(31 |vs Spatial Planning & Analysis |E- 11 Infocity, Chandaka Industrial Cstate, Bhubaneswar- 751024, VALID
Research Centre Pve.Ltd Ph No.- 06746629301, 06746629304, EMAIL- LPTO
(SPARC) sakes@sparcindia.com,

. - - . L. 31.0t.2023
Ipsa.moharani@ sparcindia.cony, info@sparcindia.com

32 |M/s Subudli ‘Techno Engineers  |Plot no- 327/2559, OMFED Backside, 2nd
Pyt.Lad fane Chandrasekharpur, Bhubaneswar -751017, Ph. Na.-
9937020476, Emait- md{@subudhitechno.in
rl'ﬁ‘w MA Suvadir Consultant P97 Tankapani Road,Infront of Radhka Tower Bhubanesiar-

751018 Ph. Na.- 9861024020. Email- )
suvadraconsultantsi @ gmail.com reitg Aoy _E l
Tl = T3 L - e ey S
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sour Circle, Jaipy
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Department of Scienc

& & Tachnology. Governmeant of Odisha

ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

1 TV Thiiveni Earth Movers pvt. [AVPo - Unchaballi, BamebariJoda, Keonjhar, Odisha . PIN-
Lt 758086, Ph no.- 9437002214, £ mail- pba@thriveni.com,
\» infol@ thimveni.com
35 |M/s Tricad Design Consultant  |S-307, Svss nagar, Czech Colony. Hvdrabad-S00018, Ph. No.-
Pvi.Ld 9848323455, Fmail- giri. mfaitricardinio.com
36 |M/s Visiontek Consnltancy Plot no-M-22 and 23. Chandaka Industrial Estate. Patia,
Services PvlLtd, Bhubaneswar-751024, Ph. No.- 9338822733, Emall-
pr_ranjan@vesplore, visiontek infdgnail. com
37 |MJs Arkitechino Consultant Pvt.  (N3/91, IRC Village, Nayapally, Bhubaneswar, Pin-731015, Ph
Ll No.-0674-2554205/2553689, Email- business@arkitechine.com
38 |M/s AS.K. Reprogmphics. Flar no.-206, 3rd flor, Krishna Manison, Jharpada, Bhubaneswar .
Pin-751006. Ph No.- 6674~
2577815/2577082:9437026021/82:191696359 maik
ask.riziredifimail.com VALID
39 |MJs Cricleers India Mining Pvt | Flatno.-766, Kovark Tower Office ['remises.NH- LPTO
Lecl 16.Telengapentha, Cuttack. Ph no.- 06767-2758906/ 31.01.2025
{WCS an unit of CINVIPL) 8895564171, Email-
cimpl@theworldgroup.in,wes@theworld.co.in
40 1V /s Encomes Pyt Led. Plot no.- 1253, Prachi Residency. Nayapalli \Bhubancswar . Pin-
751012, Pl No.-884786 1039, Fnnik
das. madhusmita 20 1 3@ el conV encoms.odishadz smail com
41 |M/s Envomin Considfant Pvt. Lid.|Kharvelanagar, Unit-3, Plot no-38. Bhubaneswar-751001, Ph
No.-0674-2394518/9437063 188, Email envommzzyahoo com
42 |MJs Gayatri Consultaut Dahaliabag, PO~ Bahanapur, Near Cuttack Sadar P.S.Pin-
753041, Plot no-117 . Ph No.- 0671-2586533/9337791851.
Emaik nayah_sudhagdvahoo.conv gayam.cans.clei@gnailcom
43 [M/s Gen Infofech Plot 0-219. Bayababa Matha Road, Unit- IX, Bhubancswar-
751022, PhNa.- 0674-23437452343206/9437010212, Email-
maili@geoimiotech.ory dehesh patra@hotmail.com
44 tM/s Twent Grd India Pyt Ltd, |2/2, N2M430 IRC Village, Nayapalti, Bhubaneswar-751015, Ph ]
No.-6370868112/6370868 108, Email- info/zizdrones.com
145 |M/s ODRA Associate Py lad, |4ih floor. NSIC Building, Dharmpada Bhawan. Manchswar
Railway Station Road. Block-D, Mancheswar Indusirial Esrate.,
Bhubaneswar-751007, Ph No.-0674-2952715/9439068 1 76.
Email- odraassociates(@ gimail. com
46 [M/s RB Technologies Pyt Lt [M-61, Swati Apartment- 12, Mother Diary Road. Patpargan.
Delhi- 110092, Ph No.- 011-46739214/215217/219, Fmail- VALID
mal@rbt hd.com LPTO
47 [M/s $3 Consuleanty Plot 10-916/6595 PalasuniRasutearh. Bhubaneswar-751010. Ph ( 31.01.2025
No.-9438133337/965869 1191, Email- s3cbbsr@amail.com
48 |M/s Tojo Vihash Iitermational Plot no-4, 1st floor, Adchini.Mehrauli, New dehi- 110017, Ph
P, Lt No.- 011-46739214/2157217/219/ 7982068708, Exail-
mail@jtojovikas.com
49 |M/s TIC Technojogics Pvt. Lid.  |Plot No.-8-2-380/8/8-22, Road No.-3.Banary Hills. Hydrabad-
' SO0UIE. PIyNo.~91 4067914444, Email [d:
ravi dhanmavarapuizziictechnologies, com. !

Plot No

CA5M48 (P ;m”ow '\ \r:r Near (20

Tel —L\'l A7

ab

andhu Acaderny of Addministration, Unit-16, Bhubaneswar-751023,
mai . orsac2di 2@gmail.com [ orsac.od@nic.in, Websrte © hitp:iwanw

Odizha, India



Depa

riment of Science & Technology. Government of Odisha

ODISHA SPACE APPLICATIONS CENTRE (ORSAC)

Appvisio Consulting Services Pyt
Ltd

Flat No.-206, Metrosatellite city,DX-08,PH-01 Bhubaneswar,
PIN-752101 Khord, Ph No.-918114694435, 8114749855
Email- appvisioconsultine@email.cony,

51

Asian Geo Techresearch Services

Plot no.- 4704/5004, Adimata Calony, Near Sainik School,
Bhubaneswar, PIN-751017, Ph No.-09437014844, Email
bbsr@agssinda.com, info@agrisindia.com

2
o

Atom Aviation Services Pvt Lid.

Plot No.-E-323,3rd floor, Rammpahalchawk .Dwarka,Sector-
7.New Delhi, PIN- 110077, Ph No0.-9654450079, Emaik
divya@atomaviation.com

Falall Systems Services pvt. Led.

Plot No-1112/384A, konena, Agrahara. MES Colony, Bengalurie
Karnataka-360017, Mobile No-8880546607, Mail 1d-
admin@edallsystems.com

54

Hella Infratech Pvt Lid.

Off' 10.-204, 2nd floor.Opal Squre.Plot No-C- 1, Wagel
Estate MIDC, Thane West.Maharasiva-400604. Phno -
9321435098, bmail-

trupti,dalvig@dhellamtratech.com,saks/@hellainfratech.com

55

My World Consultacy Services
Pv1 Ll

Telenga Pentha,Cuttack-75400 1. Enail- wes/@theworld co.in/
rabi@theworld.co.in. Phno- 79787241

VALID
UPTO
31.01.2025

56

Geomac Sotutions Pve. Lick

| Flat No.-S-26,BDA Market Complex. Nilakantha

Nagar,Nayapali.Bliwbaneswar,PIN-751012,  Ph No.-0674-
7960765/9438569240 Ematl geomacsplgdgmzil.com

M/s Pioneer Foundation
Engineers Pvt. Ltd.

Plot no.- B2,509,5th Boomerang,Chandivalii Farm
Road,C handivill Andheri( East),Mumbai PIN-400072, Ph
No0.022-28581213/1 1, Email- sales@pfepl.com

Planet GeoTech Geospntial
Consultancy & Services

Mus Tejashree Gupta, Arenbly Heights, 113, Nanded Phata
Road.Sinhgad Road.Pune,Maharashtra PIN- 411041, Ph No .-
9822911806, Emaiksales@pglges.com,
bdpgt.proiotioniadgnail.com

59

B S Consultancy Services

Plot No-C-303,Infocity Green,Chandrasekharpur, Bhubaneswar,

bsconsuliancyservices{yahoo.com

VALID
UPTO
31.01.2025

Plet No. -

Deputy

Mobile No-8984093362, Mail Id-

P. KPANdw

Scientist F
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45(48 (P}, Jayadey Vihar, Near Gopabandhu Academy of Administration, Unit-16, Bhubangswar-751023, Odisha, India

Tel : -*“1 674 2303625, E-mait : orsac2012@gmail.com / orsac.od@nic.in, Website : hitp:/ivww.orsac.gov.in
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ORTHO MAP OF DANKARI-5/10

DATE OF DRONE SURVEY-17.05.24

K. K. Swain
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GOVERNMENT OF ODISHA

OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAIJPUR
E- mall: ddmjajpur.mm@gov.in

108

Letter No. 52§ /MM, Jajpur/ Date_ 3 @ -7 29 VA

From

Mining Officer-cum-Competent Authority, Jajpur District,

O/o the Deputy Director of Mines,
Jajpur Circle, Jajpur.

To

Sri Narayan Rout-Lessee, Dankari BSQ-5/10,
S/o-Hrudananda Rout,

At-Taranjia, Po-Aruba, Dist-Jajpur,
Pin-755024.

Sub: Notice for over-extraction of black stone with respect to Dankari BSQ-5/10.

' Sir,

As per the case record & 14MS date base, you were eligible to extract a quantity
of 68000 Cu m of black stone for the period from 17.05.2022 to 16.05.2024 with respect

to Dankari BSQ-5/10.

However, as per the resource assessment conducted on 17.05.2024, you have
over extracted a quantity of 79999.41 Cu m of black stone from Dankari BSQ-5/10.

Hence, you are directed to produce show-cause within 7 days of receipt of this
notice that, why an amount of Rs.3,81,39,725/- (Three Crore Eighty-one Lakh Thirty-
nine Thousand Seyven Hundred Twenty-five) only as calculated below will not be

penalised against you for violating OMMC Rules, 2016 & Amendments.

1 Royalty @ 130/Cu m for 79999.41 Cum Rs.1,03,99,924 /-
2 Additional Charges @ 295/ Cum for 79999.4]1 Cum | Rs.2,35,99,826 /-
3 DMF 30% of Royalty Rs.31,19,978 /-

4 EMF 5% of Royalty Rs.5,19,997 /-

5 Penalty Rs.5,00,000 /-
Total Amount = Rs.3,81,39,725/-

Yours faithfully,

L Vel

~

True Co®Y S

Mining Officer (/C), fajpur



MemoNo,_ 250 € |, MM, Jajpur, Date. 7 ¢ "©7-2¢ Lv’ /
Copy to the Tahasildar, Dharmasala for kind informatio

Mining Officer (I/C), Jajpur

. MemoNo, 252 7/ , MM, Jajpur, Date. O -0 ~r282¢1 /
Copy submitted to the Deputy Director of Mines, Jajpur Circle, Jaqur for favour
of kmd information. N
\}@‘
hv
« Mining Officer (I/C), Jajpur
Memo No, 250 & MM, Jajpur, Date. I -0 F - 2024
Copy to the Regional Officer, Kalinga Nagar, State Pollution Control Board,
Odisha for kind information and necessary action.

Mining Officer (I/C), Jajpur
Memo No. 28 ° ] , MM, Jajpur, Date,. FO~ 7 - 2621
Copy submitted to the Collector & District Magistrate, Jajpur / i
of Police, Jajpur for favour of kind information.

Mining Officer (I/C), Jajpur
Memo No._ 25 10 , MM, Jajpur, Date, 30~ 0O #- 20 24y /
Copy submitted to the Director of Minor Minerals, Odisha for favour of kKind
information. ’

Mining Officer (I/C), Jajpur

109
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ANNEXVRE- RS/ 1

GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E- mail: ddmjojpurmm@gov.in

Letter No. 27 /) /MM, Jajpur/ Date TO~0F~ 2029

To

The Regional Officer, Kalinganagar,
State Pollution Control Board, Odisha.

Sub: Intimation for realisation of Environmental Compensation from Sri Narayan Rout-
Lessee, Dankari BSQ-5/10, S/o-Hrudananda Rout, At-Taranjia, Po-Aruha, Dist-Jujpur
for over-extraction of black stone.

Sir,

With respect to the subject cited above, | am to intimate you that, the resource
assessment conducted on 17.05.2024 with respect to Dankari BSQ-5/10 reveals over-extraction
of 79999.41 Cu m of black stone by the lessee Sri Narayan Rout-Lessee, Dankari BSQ-5/10,
S/o-Hrudananda Rout, At-Taranjia, Po-Aruha, Dist-Jajpur.

Hence, you requested to initiate necessary action to realise the Environmental
- Compensation as applicable under intimation to this office.

Mining Officer (I/C), Jajpur
Memo No. 26 120 , MM, Jajpur, Date. S0 ~12~222Y
Copy to the Tahasildar, Dharmasala for kind information.

Mining Officer (I/C), Jajpur

Memo No. 2013 , MM, Jajpur, Date. 59 "12 ~ 2062t/
Copy submitted to the Deputy Director of Mines, Jajpur Circle, Jajpur for favourAf
kind information. N I\

Mining Officer (/C), Jajpur

Memo No. 2514 , MM, Jajpur, Date. TO- 1L~ 2824,

Copy submitted to the Collector & District Magistrate, Jajpur // Supegintendent of
Police, Jajpur for favour of kind information. .

Mining Officer (1/C), Jajpur
Memo Ne. 2-5 ( , MM, Jajpur, Date. & - | 2 -20244/
Copy submitted to the Director of Minor Minerals, Odisha for favour of /kind

informationy g Cop}f;;’}ga;,
e

Directoy '
Depu}i‘mut CErc\e.Jamur

Mining Officer (I/C). Jaiour
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~ Phone No.06724-294155

=l www,osgcbourd,org‘

/4 REGIONAL OFFICE, KALINAGANAGAR

STATE POLLUTION CONTROL BOARD, ODISHA
[DEPARTMENT OF FOREST, ENVIRONMENT & CLIMATE CHANGE, GOVERNMENT OF ODISHA]

AT- Dhabalagiri, P.O.: F.C. Project, Jajpur Road
Dist- Jajpur-755020, Odisha, India.
No. 94\ /Gen/03 Dt. L ¥ 68 2RY

E- - ipuyr V.i

From, .
Er. P.K. Behera
Regional Officer
Yo,
The Mining Officer (1/C)
Office of the Deputy Director of Mines
Jajpur Clrcte, Jajpur
Sub: Intimation for realization of Environmental compensation from Sri Narayan Rout, Lessee, Dankarl
BSQ-5/10,8/0-Hrudananda Rout, At-Taranjia, P.O.-Aruha,Dist-Jajpur for over extraction of Black
Stone.-reg.
Ret. Your Office letter no. 2511 dtd. 30.07.2024.

Sir,

With reference to the subject cited aobove, Environmental Compensation for over extraction of
Black Stone by Sn Narayon Rout, Lessee, Dankari BSQ-5/10 under Dhamasala Tahasit of Jajpur District
has been calculated based on Approach 2 methodology as per order dtd. 07.03.2022 of the Hon'ble
NGT in the matter of OA No. 150/2017/E1 ond detailed calculation sheet is enclosed for your
informafion and necessary action.

Yours faithfully,
~
Enck As above g v

B N
— L oF 2Y
Regional Officer




CALCULATION OF ENVIRONMENTAL COMPENSATION FOR OVER EXTRACTION OF BLACK
STONE BY SRt NARAYAN ROUT,LESSEE, DANKARI BSQ-5/10 UNDER DHARMASALA TAHASIL OF
JAJAPUR DISTRICT.

Infroduction:
The Mining Officer,{i/C),Office of the Deputy Director of Mines, Jajpur Cicrie,Jajpur

has intimated the undersigned vide leHer no. 2511 did. 30.07.2024 for calculation of
environmentat Compensation for over extraction of Black Stone of quantity 79999.41 Cum
by Sri Narayan Rout, Lessee, Dankari BSQ-5/10 under the jurisdiction of Dharmasala Tahasil
of Jojpur Distrct.

Background of ihe approach adopted for caiculation of Environmental
Compensation:
In OA No. 150/2017/EZ. (Order enclosed) the Hon'ble NGIT in its hearing dated 07.03.2022

accepied one of the approach oul of two approoches for calculatlion of Enviconmental

Compensation on polluter pay principle toking into account of the vaiue of the illegality
mined material ond cost of restoration of the environment. Central Pollution Control Board
had done the exetcise by constituting on expert committee. The Tribunal considered the
reporn as follows.

(i) Approach 1: Direct compensation based on the maorket value of extraction,
adjusted for ecological damages.
In this approach, the caterio adopted are Exceedonce Factor (EF), Risk Factor
{RF), and Deterrence Factor (DF)

(ii) Approach 2: Computing a simplified Net Present Volue (NPV) for ecologicat
damages.
Till such fime os dalo ond information for ¢ comprenensive NPV {s worked out in
a sile specific manner to account for all {or ot least the major) ecologicot
damages. a simplified NPV, proxied on the market valve of the illegally
extrocted amount may be computed. in this cose the NPV approach would
imply that the totol benelits from the activity of the mining {os represenied by
the morket value of the exiracted omount] be deducted from the total

ecological costs imposed by the octivity.

However, the final recommendation was “lill date on she specific assessmenis becomes
avaliable, this approach {.e. 2~ approach may be adopted for the above case.

1]Page




1. Envikonmental compensafion caiculofion for over exitaction of Block Stone by Sri Naroyan
Rout, Lessee lrom Dankasl BSQ-5/10.

chifg Quaniity Unit Remarks
| Total Yoiume of mined out material (Y] 799%9.41 | Cum
[ Tolot fermitted Quantity in Environmental
Cleorgnce (X] 0 Cum
Excess Extraction [Z=Y-X] 79999.41 Cum .
Markat Value of Black Stone 425 Rs/Cum
Market Value of llegally Mined Matedal [D = 7 x
Maikat Value] 33999749 Rs.
Risk Factor (RF) 0.50 - Moderate
Annual Yoilue of Foregone Ecological Values
| {D*RF) 14999875 N
Present Yalue (PV) of Foregone Ecological 0.07
Valyes (@ 7% discount rate (r}) ond over 5 years)
19 Year 15887733
29 Year 14848349
JdYear 13876962
4'’h Year 12969123
S Year 12120676
Total 697026842
NPV = PV - D [Environmental Compensation} 35703093 Rs.

Regional Officer,
SPCB, Kalinganagar

2fPage
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GOVERNMENT OF ODISHA
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E- mail: ddmjajpur.mm@gov.in

Letter No. 27+ 3] /MM, Jajpur/ Date_/ Fro08- 2024

From

Mining Officer-cum-Competent Authority, Jajpur District,
O/o the Deputy Director of Mines,
Jajpur Circle, Jajpur.

To

Sri Narayan Rout-Lessee, Dankari BSQ-5/10,
S/o-Hrudananda Rout,

At-Taranjia, Po-Aruha, Dist-Jajpur,
Pin-755024.

Sub: Imposition of penalty and other Govt. dues along with Environmental
Compensation for over-extraction of black stone with respect to Dankari BSQ-5/10.

Ref: (1) This office Letter No.2505, dated 30.07.2024.
(2) Your Letter dated 09.08.2024.
(3) Letter N0.2991, dated 17.08.2024 of the R.O, SPCB, Kalinganagar.

Sir,

You were directed to produce show-cause vide this office letter under reference,
why an amount of Rs.3,81,39,725/- (Three Crore Eighty-one Lakh Thirty-nine Thousand
Seven Hundred Twenty-five) only will not be penalised against you for over extraction of
black stone in Dankari BSQ-5/10, violating OMMC Rules, 2016 & Amendments thereof.
In response, the letter submitted by you on dated 09.08.2024 is unjustified and fictitious.

Hence, an amount of Rs.7,38,42,818/- (Seven Crore Thirty—eiélzt Lakh Forty-two
Thousand Eight Hundred Eighteen) only as calculated below including Environmental
Compénsation of Rs.3,57,030,93/- calculated by R.O, SPCB, Kalinganagar is hereby
imposed upon you for over extraction of black stone from Dankari BSQ-5/10. You are
directed to deposit the same in the respective heads / accounts as mentioned in the
calculation table thhm 15 days of receipt of this lelter, failing which appropriatc action as
deemed fit under OMMC Rules, 2016 and Amendments shall be initiated against you
without further notice.




-.u; \ Copy submitted to the Collector & District Magistrate,
/Superi
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l\?r]) Type of dues / penalty imposed Amount Accounts details
Royalty @ 130/Cu m for 79999.41 Cu R
' m Rs1,03,99,924 7 | 4853-00-102-0217-02021-000
Additional Charges @ 295/ Cu m for Under OMMC Rules
2 79999 41 Cu m Rs.2,35,99,826 /-

State Bank of India, Jajpur

o Name- Collector, Jajpur

3 DMF 30% of Royalty Rs.31,19,978 /- Ac No.-35618440771,

[FSC Code-SBIN0012064
UCO Bank, Govt. Sccretariate
Name- Odisha Environmental
L™ 4 | EMF 5% of Royalty Rs.5,19,997 /- Management Trust (OMEF)
Ac No.-06640100956287
IFSC Code-UCBA0000664

0853-00-102-0217-02021-000
5 | Penalty Rs.5,00,000 /- Under OMMC Rules

Total Amount = | Rs,3,81,39,725/-

UCO Bank, Govt. Secrctariate
. Name- Odisha Environmental
iﬁ;s ;’;‘apzsfd by R.O, SPCB, Rs.3,57,030,93/- | Management Trust (OMEF)
ganag Ac No.-06640100956287
JFSC Code-UCBA0000664
| All Total = | Rs.7,38,42,818/-

Mining Officer (I/C), Jajpur

MemoNo. 2} 32 , MM, Jajpur, Date. | #-0§- 2029 /
Copy to the Tahasildar, Dharmasala // Deputy Director of N ]
Circle, Jajpur for kind information.,

Mining Officer (I/C), Jajpur
Memo No. 2 F 33 , MM, Jajpur Date. [“£- o% 29029 /

Odisha for kind information and necessary action.

.

,. ) Mining Officer (I/C), Jajpur
~"MemoNo._ 27 3Y , MM, Jajpur, Date. | Z2-0F-2024 |

Jajpur [/,

ntendent of Police, Jajpur for favour of kind information.

‘“e,,\lc- -

Mining Officer (1/C), Jajpur

a\Q‘ Mcmo No. 2 ? 33 , MM, Jajpur, Date. {7 -o ¢F- 2029 /

Copy submitted to the Director of Minor Minerals, Odisha for favour of ki
information.

Mining Officer (T/C\ Tainur
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GOVERNMENT OF ODISHA :
OFFICE OF THE DEPUTY DIRECTOR OF MINES

JAJPUR CIRCLE, JAJPUR
E- mail: ddm/fafpur.mm@gov.In )
Letter No. _ | G2 | /MM, Jajpur/ Date_\3- 05~ 204Y
From
Deputy Director of Mincs,
Jajpur Circle, Jajpur.
Te

The Collector and District Magistrate,
Jajpur.

Sub:  Submission of Preliminary Report on death of some persons Dankari quarry
area, Dharmasala Tahasil reported on 16.05.2024 morning.

Ref: Letter No. 5289/ Date. 16.05.2024 of Collectorate, Jajpur

Sir,
With reference to the subject cited above, 1 am to submit herewith the Preliminary
: Report on the casualties due to landslide in Dankari BSQ-05/10 under Dharmasala Tahasil of
Jajpur district.

That, on 16.05.2024 morning, the undersigned came to know about a landslide occurred
at Dankari area under Dharmasala Tahasil of Jajpur district. Immediate afier the news came
out, the undersigned along with the Mining Officer (I/C), Jajpur rushed out to the accident site
of Dankari. Upon arrival it is noticed that, the landslide occurred inside Dankari BSQ-05/10
(Khata No. - 221, Plot No. - 600 (P), Area - 4 Acre) leased out in favour of Lessee Sri Narayan
Rout, S/o-Hrudananda Rout, At-Taranjia, P.O. - Aruha, Dist. - Jajpur.

From the surrounding it is observed that, due to landslide the area is covered with debris
of huge boulders and soil and one dead body is found to be trapped beneath the debris. The
rescue operation started immediately by the Police team and Fire Brigade Staffs with four nos.
of chain mounting excavators in the presence of D.D.M (1/C), Jajpur Circle, M.O (1/C), Jajpur.
district, Tahasildar, Dharmasala & other Revenue Officials, 11C, Dharmasala, 11C, Jenapur and
other police personnel. One dead body is recovered from the debris on the same day and it is
suspected to have more casualties beneath the debris. So, the rescue operation continued and
the NDRF team joined the rescue team later in the afternoon. Due to low visibility, the rescue
operation is stopped at 9 P.M till next morning. On the same day, the lessee has been served a
nofice to produce a factual report about the incident happened in Dankari BSQ-5/10 vide this
Office Letter No. 1580, dated 16.05.2024 (copy enclosed).

On the next d?y i.e. on 17.05.2024, the rescue operation is resumed. Due 1o the
landslide, the area was covered with huge boulders and it was beyond the capacity of the
excavators to move the massive rocks. Hence, controlled blasting permission is obtained for
fragmentation of the huge boulders to expedite the rescue operation. On the same day, one
tripod moun&d)ﬂ-{ (down-the-hole) Long Hole Drilling Machine is scized from the spot and

2 ot Mines Ve

De"“}i'::;f c'ixc\e,.!a'\\)ut



multiple drill holes having diameter of around S inches are noticed inside the quarry. On the
same day Drone survey has been conducted by a Recognised Survey Agency to ascertain
overextraction, if any, from the lease area. FIR has been lodged by the M.O (1/C) on 17.05.2024
(copy enclosed) in Jenapur PS to investigate into the matter and to take legal action against the
miscreants. Also, the lessee has been noticed to produce details of engaged labourers,
machincries and other relevant information in respect of Dankari BSQ-5/10 for quarrying
_ operation vide this OfTice Letter No.1595, dated 17.05.2024 (copy enclosed).

It is learned from the locals and co-workers that; total 3 labours are missing.
Accordingly, the rescue operation continued on 18.05.2024 & 19.05.2024. Two more dead
bodies trapped beneath the debris have been recovered on 18.05.2024 and 19.05.2024
respectively. In addition to this, one Excavator has been recovered on 19.05.2024 from the
debris which is seized and handed over to Jenapur PS. The rescue operation ended on
19.05.2024 afternoon after successful recovery of all the three dead bodies and one excavator.
All the three dead bodies have been handed over to their family members after identification.
The name and address of the deceased are given below.

SI No. | Name of the deceased Address of the deceased ]
T Jagabandhu Majhi S/o-Laxminath Majhi, At-Bhamini, Pujariguda, Bhamini
Umarkote, Dist-Nabarangapur, Odisha.
2. Nalla Umapathi S/o-Nalla Divakar, Indira Colony, Ichhapuram,
Tulasigam, Srikakuilam, Andhra Pradesh.
3, Suresh Gaud S/o- Dhanasiram Gaud, At- Singisari, CTC Jholla, PO-
Singisari, Dist- Nabarangapur, Odisha.

. Sec-144 under CRPC Act, 1973 has been imposed by the Sub-divisional Magistrate,
Jajpur in and around Dankari BSQ-5/10 in anticipation of further landslide in the quarry, loss
of life & property and chance of law-and-order situation in and around the quarry area. Enquiry
is in under process to ascertain the cause of accident and the report wull be submilted
subsequently. This is submitted for favour of your kind information and necessary action.

Yours taythfylly, o
Encl; As above. OX 9P
ﬁ

A
Deputy Dir of Mines (I/C)
Memo No. G2 MM, Jajpur, Date. 10.05.9604 /

Copy to the Tahasiidar, Dharmasala for information and necessary tipj N

q.
\
Deputy Direc Mines (1/C)
MemoNo. 1698 /MM, Jajpur, Date.___}$. 0T JoaYy /
Copy submitted to the Superintendent of Police, Jajpur for favour}zg

'nd\informaxion
and necessary action. v P
1

Deputy Direct m (17C)

Memo No. & Ly /MM, Jajpur, Date. [9.05 202 \j /
Copy submitted to the Director, Minor Minerals, Odisha fogn) fayour kind
information and necessary actifPue cop ttasted

e £

Deputy Direct | Mines V€ Deputy Directorl o Mines (1/C)
Jajpur Circle,Jajpur
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—r> '> OFFICE OF THE TAHASITDAR, DHARMASAL A

’L"fy Web:- tdrdharmasala.in Emait:-tdrdharmasala@gmail.com
Letter No.2686 Dt.21.05.2024
To
The Collector & D.M
Jajpur.

Sub:- Detail report on the death of some persons in the Dankari Quatry Area
Ref :- Your office letter no 5289 dt 16-05-2024

Sir,

With reference to the subject cited above, | am to intimate you that on Dt.16-05-2024 early
morning, » landslide occurred at Dankari in the BSQ No 5710 under Dharmasala Tahasil. The 39
Battalion NDRF, Cuttack, Fire personnel, Mining Officer, Dy. Director of Mines, [IC, Jenapur,
SDPO & other police personnef, Asst. Labour Officer & Revenue Officials were present during
the reseuc aperation. The rescuc operation contintied fram D1.16-05-2024 to Dt.19-05-2024.

Three nos. of dead bodies buried under the debris were rescued. The dead bodies were
identified by their relatives in presence of the Asst. Labour Officer & Dy. Director of Mines,
Tajpur. Labour Insurance could not be produced by the Lessee. The delails of the deceased are
mentioned below:

1. Jagabandhu Majhi S/o Laxminath Majhi, At-Bhamini, Pujariguda, Bhamini Umarkore,
Dist-Nabarangapur

2. Nalla Umapathi S/0 Nalla Divakar, Indira Colony, Ichhapuram, Tulasigam, Srikakullam,
Andhra Pradesh

3. Suresh Gaud S/0 Dhanasiram Gaud, At-Singisari. CTC Tholla, PO- Singisari, Dist-
Nabarangapur

One Chain Mounted Excavator was also buried under the debnis which could be recovered
partly. The photos of detail of the machine and its insurance are enclosed.

The Dankart in the BSGQ No. 5/10 (Land Schedule: Khata No.221, Plot No.600(P), Ac 4.00,
Kisam-Pahad A.A.A, Mouza-Dankari) was leased in favour of Sri Narayan Rout S/o Hrudananda
Rout of Vill. Taranjia, Po-Aruha, Ps-Dharmasala, Dist-Jajpur. The lease deed agrecment was
executed between the Government of Odisha represented through the Tahasildar, Dharmasala and

Q {\))\Nmayan Rout on Dt.21* day of June 2023 for term of 5§ years.

#.

The landslide site was also enquired by R.I, Dankari, Revenue Supervisor, Additional
‘Tahasildar of Dharmasala Tahasil. (Report Enclosed)

A scicntific team by the police mspected the site and enquired on this matter. A drone survey
of the site was also conducted by the Mining Officer for assessment. An FIR in this regard has
been lodged by the Mining Officer, Jajpur. Prohibitory order at Dankan BSQ 5/ 10 was also passed
by the Sub-Collector & SDM, Jajpur U/s-144 CrPC. Adte d
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ﬁ 5“‘3FICE OF THE TAHASILDAR, DHARMASAIA N\

Web:- tdrdharmasala.in Email:-tdrdharmasata@gmail.com %

The following observations are found at the site of Landslide:

{. There was rain just previous day of the incident.

2. Use of one Tripod Mounted DTH(Down-The-Hole) fong hole drilling machine. Multiple
dariii deep holes of diamerter approx. S inches were marked at the site.

3." A road found atop the quarry {Landslide) edge where there was mark of movement of
heavy machineries like Chain Mounted Excavator

4. There was almost vertical escarpment of rock at quarry site without maintenance of proper
slape & bench ratio.
5. Thearea was fragile due to multiple cracks.

Different photog of the sites and findings are enrlosed for reference.

Further enquiry to ascertain the canse of landslide at Dankari BSQ 3/10 can be possibie by
scientific mvestigation through a technical team.

This 1s tor favour of your kind information and necessary action.

Yours faithfully,

Mema No: 2687 /Nt.21.05.2024 {3 n

L L
Copy submitted to the UC Jenapur/ Mining Officer/Dy. Director of Mines, Jajpur for

information and necessary action.

R

Tdh&élﬁ'-ﬁx %N&ﬂr{" da

Dz
Memo No: 2688 / Dt.21.05.2024 e s1ivifey

Copy submitted to the Superintendent of Police, Jajpur for kind information and necessary

action. A

N
oo\
Tal'gﬁéféﬁ{-% orsala

Dsrrin 55010
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I/E)FFICE OF THE TAHASILDAR, DHARMASALA

_Web:- tdrdharmasala.in Email:-tdrdharmasala@gmail.com
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S Dt.21.05.2024

F |

REPORT ON LANDSLIDE & DEATH CASES AT DANKARI QUARRY AREA
Ret: Office Order No.2607/ D.16.05.2024

On Dt.16-05-2024 early morning, a landslide occumed at Dankari in the BSQ No. 5/10 under
Dharmasala Tahasil. The 3™ Battalion NDRF, Cuttack, Fire personnel, Mining Officer, Dy.
Director of Mines, police personnel, Asst. Labour Officer & Revenue Officials werc present
during the rescue operation.

Rescue operation continued for 04 days. 03 nos. of dead bodies buried under the debris were
rescued. The dead bodies were identified by their relatives in presence of the Asst. Labour Officer
& Dy. Director of Mines, Jajpur. Labour [nsurance could not be produced by the Lessee. The
details of the deceased are inentioned below:

{. Jagabandbu Majhi S/o Laxminath Majhi. At-Bhamini. Pujariguda, Bhamini Umarkote,
Dist-Nabarangapur

2. Nalla Umapathi S/o0 Nalla Divakar. Indira Colony, Ichhapuram, Tulasigam, Srikakuliam,
Andhra Pradesh

3. Suresh Gaud S/o Dhanasiram Gaud, At-Singisan, CTC lholla, PO- Singisari, Dist-
Nabarangapuy

One Chain Mounted Excavator was also buvied under the debris which could be recovered
partly.

There was rain just previous day of the incident. One Tripod Mounted DTH(Down-The-Hole)
loag hole drilling machine was found at the site which was seized by the Mining Officer and

handed over to the [1C, Jenapur. Multiple drifl deep holes of diameter approx. 5 inches were found
on the rock at the site.

A road opened at the top of the quarry (Landslide) edge where there are marks ot movement of

heavy machineries like Chain Mounted Excavator which made the spot fragile. Proper slope &
bench ratio also not maintained at the quarry site. Further enquiry can be possibie after going
through detaiis of the Mining Plan by the Mining Officials.

AT 3‘m~m

Revenue ctm\ Dankanrt Ruvcnu)e Supervisor Addmdﬁ\I\T‘lhasNdar
Circle, Dha gfsu Dharmasala Tahasi! Dharmasala Tahasil
Revenye
DanKari Circlt Revenue Supervisor Addittonal Tahasildar

Dharmasale Tahasil Dharmasala
True Cop A tested

v

ot Mines 1/C
Cuc\e Jajpur

Depu uty D
Jalpm



.Latltudr- A g
20 7731239°

“Local 12:23; 54 PM
.-GMT 0653 54 AM

Note Dankari accident_' W

Rk

Joint Ih}»pechon by the Revenue Officials, Mining Officer

P F

: Longntude _
86. 03957572“

'A__!titude 106 _rnete_rs -'

\NDRF Staff
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U7 "Q)GR+XQA, Dankari, Odisha 755023(India
Latitude : e g 'L‘”I‘Qi,mdle I (%
'20,77806383" sareiat 86.0395864°%

Local 12:21:12 PM - /10 e Altitude 106 meters .-

Note: Dankari accident. =~ =5 e T

.

Trggggﬂﬁounted DTH(Down-The-Hole) Long Hole Drilling Machine

y
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local 12120:29 PM.

20; 7?360505“’ W

4 CLseal 12:18:09 PM.
{SMT 06:48;09 AM ; -

GV 05‘50*29 AM

Longitudt.

T
e
:%%
<
©
TG
Z
<

Multiple Drill holes of diameter around 5

86,03972766°

ARitude 106 mete
! Priciay, 17.08.2024)

Inches each
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R of Mines VT
: Jajpur

1 E-"

o e ST R A . e
Q2GR+XQ4, Dankari, Odisha 755023, India
Latitude Longitude
20.77809796° 86.03959056°
Local12:22:25 PM : Altitude 106 meters
GMT 06:52:25 AM Friday, 17.05.2024
Note': Dankari accident
i ;\02/ - /
Joint Inspection by the Revenue Officials, Mining Officer & N 1aff. ’
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: » X4, Rankari, Qdisha 755023,
tude I ' . : _ ¥ Longitude

20.77812% = - 86.03985782°
Local'12:33:32 PM ¥ ' - Altitude 106 meters:
GMT 07;03:32 AM P “ Friday, 17:05.2024

sNote: Dankari accident: - oAt s




',‘i\l.-'l 'dc'!‘--_;fuop the quarry edge and mark of movemnent of Chain Mounted Excavator foun
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Quarry Rcad Dankar: Odlsha ?55023 Indtal'

Latitiide by T ; Lang;tudc

$20.7773526% 4 gﬁ,omasgsfi-'

Local 1255742 PM. i Attitude 60imeters /0
GMT 07:27:42 AM 1 : » Sunday, 19.05.202471",

 Note s Redcross fund to Lakshinath Majl '

Details of the Chain Mounted Excavator Recovered from Debris at the landslide site
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Quarry:Road, Dankari, Odisha 755023 !ndla
= Latitude ' A e Lorigit_uc!e :
20.77730925° et 8603882757

Local 12:57:20 PM.. _, T AI'{itudé.;GO meters
GMT 07:27:20 AM Nl Sunday, 19.05.2024 . .

| Note:Redcross fund 16 Lakshinath Maji

Chain Mounted Excavator Recovered from debris at the landslide site in Broken Condition
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GOVERNMENT OF ODISHA B
- STEEL & MINES DEPARTMENT

DIRECTORATE OF MINOR MINERALS a})
Bloeck No.06, Ground floor, Lokseva Bhawan,Bhubaneswar-751001
(e-mall:dirmms-rev@gov.in) (\[
‘)\,6
!
File No.DOMM-DMM-MISC-0166-2024 | 26 ). Date : }F/M%U% /ﬁf
S
. 2 p°
From N}
Shri K, Sudarshan Chakravarthy, IAS a0
« Director, Minor Minerals, .
To ~
T Il r. Jajpur

The DDM, Jajpur

Sub:  Report on preliminary enquiry in respect of Minor Mineral Sources in Jajpur district.

Sir,

In inviting a reference to the subject cited above, | am to say that, a Team comprising
officials of Directorate of Minor Minerals had visited Minor Mineral Sources in Dharmasala Tahasil
of Jajpur district on on dt.17.07.2024 to dt.18.07.2024 to inquire on allegation of lilegal and excess
mining.

The Team has submitted its preliminary enquiry reporl and report of the Team is attached
herewith for taking further appropriate action and to submit compliance report thereof to this
Directorate as well as Steel and Mines Department.

This may please be treated as “Urgent”.

Encl : As above
Yours faithfully,

- Director, herats”

Mema No. 136/2 Date )4(/07'7/')‘9)7

Copy forwarded to MC-3 Section, Steel and Mines Department for infogepation and

necessary action. T
w Dirsctor, or Minerals
True Cop Atested ;/

L

Deputy Directorof N!ines i/C
Jajpur Circle,Jajpur




To,

The Director Minor Minerals, Odisha

Sub:-Report on preliminary enquiry in respect of Minor Mineral

Sources in Jajpur district.

Ref:-DOMM-N0.1257/16.07.2024

Sir,

With reference to the subject cited above, | am here with
submitting the report of the preliminary enquiring conducted on
17/07/2024 to 18/07/2024 on the allegation of Sri Himanshu
Sekhar Sahoo, Hon’ble MLA, Dhramasala, in respect of Minor

Mineral Sources in Jajpur district.

It is favour of your kind information and necessary action.

Enclosure
As above
g
Y
SR
\
& AN

Yours faithfully

% %ﬁw
Tk, Dewdh, (mae»z)
Joint Clroctor

Minor Minerals, Odisha
Stoel & Mines Dopartment

True Copy Attested
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REPORT OF THE TEAM VISIT TO JAJPUR DISTRICT ON
17.07.2024 AND 18.07.2024. '

- o e Bt o o VA A 8 . e e e g g e o o O P W o e kb B A WY @ P = o g

In pursuance of the letter No. 1257 dated 16.07.2024 of Directorate of
Minor Minerals, Odisha, a team headed by the Joint Director (Tech-
Geology),Directorate of Minor Minertals, Odisha for enquiry on letter
submitted by Shri Himansu Sekhar Sahoo, Hon’ble MLA, Dharmasala dated
17.07.2024.

'On the request of the Joint Director (Tech. Geology), Directorate of
Minor Minerals, Odisha, a team consisting of the officers mentioned below was
constituted vide Order No0.2343, dated 17.07.2024 of the Collector and District
Magistrate, Jajpur to verify the minor mineral sources wijthout lease, operation
of the minor mineral sources outside the mining area, blasting methods used for
quarrying operation, to scrutinise transit passes, violation of terms and
conditions of the mining plan and to identify hazardous pits and suggest
measures for reclamation & also to suggest such hazardous mines to be declared
extinct,

Deputy Director of Mines, Jajpur Circle, Jajpur.
Mining Officer, Jajpur.

Regional Officer, SPCB, Kalinganagar.
Tahasildar, Dharmasala.

[IC, Dharmasala PS &Jenapur PS.

6. D.I.P.R.O, Jajpur.

DB

The above officers proceeded to Dharmasala area on dated 18.07.2024 at
about 9 A.M.

There are eight (8) mining clusters in Dharmasala area of Jajpur district
ie. Lunibar, Dankari, Barada, Bajabati, Aruha, Anjira, Bichhakhandi &
Rahadpur with total 98 sairat sources out of which 72 are operational and 26 are
non-operational. Out of 72 operational sources, 29 nos. of sources are
generating e-T.P.

Deputy Dir :
¢ Jajpur Circle,Jajpur

AR
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During the joint enquiry, the following minor mineral sources \;}
visited and the observations made thereon are as follows. \

e Lunibar Cluster ' \
There are 5 nos. of Black Stone Quarries in Lunibar Cluster out of
which Lunibar BSQ-1, 2, 3 & 5 are non-operational while Lunibar
BSQ-4, Khata No. — 224, Plot No. - 707 / 1042 (P) having area~9.80
Ac. is operational and the source was under W.P (C) No0.26979 of
2023 on the revised demand issued by the TahasildarDharmasala, The
Lessee vide his letter no.05 dated 09.04.2024 has requested MO,
Jajpur to provide him new updated surface plan and revised Mining
Plan for the said Quarry. Now the matter is under scrutiny with
. Mining Officer,

The lessee, RangadharPradhan has been penalised an amount of
Rs.16,68,68,964/- for over extraction in respect of Lunibar — BSQ 1.
Similarly, an amount of Rs. 16,57,30,643/-, an amount of Rs.
1,87,91,040/-, an amount of RS.63,37,89,407/- and an amount of
Rs.19,15,13,346/- have been penalised by the Tahasildar, Dharmasala
against the lessee Sabitri Parida in respect of Lunibar — BSQ 2,
Chandramani Parida in respect of Lunibar — BSQ 3, Saroj Kumar
Rout in respect of Lunibar — BSQ 4 and Gangadhar Ojha in respect of
Lunibar ~ BSQ 5 respectively as informed by the DDM, Jajpur.

The above penalised amount has not yet been realised from the
lessees. So necessary steps may be taken for immediate realisation of
the penalised amount. In this regard certificate case may be initiated
against all the defaulters and due amount to be realised immediately.

Moreover, the above mentioned 5 quarries are having vertical wall
section with height of 50 to 60 metre from the base of the quarry.
Proper benching pattern has not been followed in these quarries as
mentioned in the Mining Plan. The quarries appear to be in extreme
hazardous condition which clearly indicates no safety precautions had
been adopted by the then quarry owners and mining operation was
purely unscientific. Further safe quarrying operation is not possible in
all these quarries as the quarries are situated nearer to the market area
and there are narrow approach road within the quarries.

So it is concluded that the quarries may not be allowed for
further mining operation and necessary steps may be taken for
reclamation by means of filing up of the quarries by fly ash, soil &

2
True Co tested

snes 1/C .
, : 0{ M.mes
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plantation. In addition to these sufficient precautionary measures may
be adopted by means of fencing around the quarries and the quarries
te. Lunibar BSQ-1,2,3&5 may be declared extinct and it is
recommended to cancel the lease of Lunibar-BSQ 4. Legal action may
be initiated against the then lessees.

District administration may be requested to undertake
immediate fencing activity and reclamation of old mines as per
mining plan by utilising District Mineral Fund.

Baramana Black Stone Quarry

There is one Black Stone Quarry situated at Mouza — Baramana
Kisam- Pahad, Khata No. 247, Plot No. — 1261(P), Area- 7.30 Ac.
which is operational and active as the lessee is generating e-TP,

The wall section of the quamry is vertical. Proper benching
pattern has not been followed in the quarry as mentioned in the
Mining Plan which clearly indicates no safety precautions had been
adopted by the then quarry owner and mining operation was purely
unscientific. It is also found that there is prominent illegal extraction
nearer to the said Quarry. Section 144 of the Bharatiya Nagarika
Surakhya Sanhita (BNSS) may be imposed with proper fencing in
order to avoid future jllegal extraction. Legal action may be initiated
against the lessee for violation of the mining plan and terms and
conditions of EC.

Dankari BSQ-2

Dankari BSQ -2

Mouza — Dankari

Kisam- Pahad

Khata No. 221

Plot No. — 600(P)

Area- 12 Acre. N

The H1 bidder has been selected for the source. Mining Plan
has been prepared and grant of EC is pending at SETAA.

The depth of the quarry is 2 to 3 metres from the ground

#'®%urface and wall section of the quarry is 10 to 15 metres from the base

of the quarry towards the hill side. Proper benching pattern has not
been followed in the quarty as mentioned in the Mining Plan which
clearly indicates no safety precautions had been adopted by the then
quarry owner and mining operation was purely unscientific. Legal

c&i Mines I/L 3

ircle,Jajpur .
Circ @[ ﬁfyf
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action may be initiated against the former lessee for violation\
mining plan and terms and conditions of EC.,

Dankari BSO 5/10
Dankari BSQ-5/10
Mouza- Dannkari
Kisam- Parbata
Khata No.-221

Plot No.-600 (P)
Area- 4 Acre

Three casualties were reported at Dankari BSQ 5/10 due to
mishap occurred on 16.05.2024. After thorough inspection of the
quarry, it was noticed that, the lease area was not demarcated by
proper boundary pillars. Extraction is noticed beyond the lease area
and safety zone was not maintained as noticed from the drone
surveyed map. The depth of the quarry is levelled at the ground
surface and wall section of the quarry is 15 to 20 metres towards the
hill side. Extraction beyond the quarry area is also observed on the
drone map. Proper benching pattern has not been followed as per the
mining plan. In addition to this drill holes up to a diameter of 5 inches
have been noticed under rock locks. A haul road is also noticed
passing above the over burden on which traces of heavy vehicular
movement was noticed. Moreover, it is reported by the Tahasildar,
Dharmasala that, there was a rain just before one day of the accident,
which was not taken into consideration while operating the mine. So,
it may be concluded that, non-adoption of scientific method of
mining, violation of drilling and blasting guidelines, movement of
heavy earth mover vehicle on the overburden surface and negligence
of prescribed norms as per the mining plan are the reason for the
mishap.

Action against the lessee for serious negligence may be
initiated as per OMMC rules.

7 Q\“ v 4
%“ect:\‘*'\e";é\ @l 7777 4
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o Rahadpur BSQ

Rahadpur BSQ
Mouza ~ Rahadpur
Kisam- Parbat
Khata No. 235
Plot No. - 1(P)
Area- 25Acre,
The quarry is non-operational in nature.
Proper benching pattern has not been followed in the quarry.
=, Lhe quarry appears to be in extreme hazardous condition which
clearly indicates no safety precautions had been adopted by the then
quarty owner and mining operation was purely unscientific.
Section 144 of the Bharatiya Nagarika Surakhya Sanhita
(BNSS) may be imposed with proper fencing. Further legal action
may be initiated against the then quarry owner.

Further, one crusher unit namely Serabali Crusher, Propeiter Saroj Kumar
Rout was visited in Lunibar area and one JCB unit was noticed to be engaged in
lifting up black stones near to the quarry area and around six hundred cubic
metre black stone was noticed to be dumped inside the crusher premises. Upon
asking the site supervisor Sri Alok Kumar Rout could not produce valid transit
pass again the dumped minor mineral. So the machine was seized at the spot.
Regional Officer, SPCB, Kalinganagar was requested to verify other statutory
provisions being violated by the crusher owner.

During the field visit in Dharmasala area some irregularities were
noticed in mining operation, scientific method of mining is not being followed b
by some of the lessees. The quarries are not demarcated properly through
boundary pillars. There were no garland drains in the quarry area resulting in
water logging of the quarry floor. There were no fencing or danger sign boards
around the hazardous quarries. Though penalties have been imposed by the then
Tahasildar, Dharmasala on the lessees for over extraction, penalised amount has
not yet realised. In case of hazardous pits where the depth of the quarries has
reached beyond the permissible limit, the sources may be declared extinct and
necessary steps may be taken for reclamation of the process in terms of filling
of the pits with fly asH, %oil, and plantation. However, these hazardous pits may
be demarcated and fencing to be erected along there boundaries. Moreover, U/s-
144 BNNS may be imposed in and around non-operational quarries and sites of

illegal quarries. True Cg e.sted

- * S
Deputy Direc Mines 1/C M %

Jajpur Circle,Jajpur



In addition to this, weigh bridges, check gates and CCTV Camera poi?ﬁ
may be erected within the lease area and deployment of Mines Manager ShOUl(}\
be mandatory by the lessee.

Additional Suggestions

- All the quarries must be verified by drone survey w.r.t.- DGPS map of lease
boundary as in the mining plan. In case of excess mining, proper penalty and
other legal actions as per rules to be imposed. DDM Jajpur to utilise funds
under protection of minor minerals head and to take immediate action.

ZAll quarries where mining principles have been violated ; immediate show
cause notice have to be given by the DDM, Jajpur, and further action to be taken
following due procedure.

-All the non-operational sources, where scientific mining cannot be taken place,
proper fencing and reclamation of the site to be done with help of DMF and
district administration.

-All sites outside the lease areas where illegal mining is being carried out,
Section 144 of BNNS to be imposed by the District Administration. DDM to
“takeup this issue with district administration.

-The committee has observed lessee, who were involved in excess mining and
penalties were imposed on them, however the penalty amount against the lessee
has not been realised. DDM, Jajpur with the support of district administration
must realise the penalty immediately as per the list enclosed by initiating a
certificate case.

-All existing quarries against whom pending dues are there, generation of e-
Transit Pass to be stopped till realisation of dues and till further order.

-Superintendent of Police may be requested for enhancing patrolling in these
areas to further reduce and check illegal mining and unauthorised blasting.

-District, Sub-Divisional and Tahasil level squads to be formed and activated for
checking illegal mining.

-Immediate steps to be taken for ensuring 43 numbers of operational sources to
generate e-TP and 26 numbers of non-operational sources need to be settled.

“The committee has identified few quarrics, where mining has been done
beyond permissible limits. In such identified quarries mining activity is to be
stopped immediately. Survey to be undertaken to ascertain exact quantum of

Q. 7%
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excess mining and penalties to be realised and ac
. egn » . tion as N M
mngatzd agaxx}ts}: persons involved in excess mining, Regle;rr(;ti()nc P;ules to be
to be done with support of the district administrati 8 of such site
istration and safet °
Y measure to be

under taken around the quarry area, as per mining plan

'-l?zitrlct administration may constitute sub-divisional and Tahasi| level
with 2 mandate to check all the stone crushers, and in case of unau£$a:§
R i8

materials (stolen/ materials without e-TP) penalties to be imposed, and crushe
9 S

to be sealed..
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Penalty imposed

SI. No. Name of the source Name of the lessee in Rs.
1 Lunibar BSQ No. 3 Chandramani Parida 1,87,91,040
2 Lunibar BSQ No. 2 Sabitri Parida 16,57,30,643
3 Lunibar BSQ No. 4 Saroj Kumar Rout 63,37,89,407
4 Dankari BSQ No. 5 Ranjan Kumar Jena 23,32,18,024
5 Rahadpur BSQ (Ac.25.00) | Prahallada Lenka 15,40,65,922
6 Barada BSQ No. 1 Prahallada Lenka 4,68,67,‘348
7 Bajabati BSQ No. 3 Srinibash Jena 5,86,42,419
8 Bajabati BSQ No. 4 Srinibash Jena 3,37,80,130 —
9 Bajabati BSQ No. 5 Sudhansu Jena 7,52,05,140
10 Bajabati BSQ No. 1 Biswaranjan Parida 9,55,88,044
11 Barada BSQ No. 2 Ajit Sahu 4,43,72,279
12 Aruha BSQ (Ac.20.00) Manoj Kumar Samal 8,63,33,919
13 SahanidlhaBSQ No. 1 Ramniwas Yadav 4,76,96,926
14 Dankari BSQ No. 1/4 Jyotsna lena 79,46,01,226
15 Lunibar BSQ No. 1 Rangadhar Pradhan 16,68,68,964
16 Lunibar BSQ No. 5 Gangadhar Ojha 19,15,13,346 ]
17 Anjira BSQ No. 7 Krushna Chandra Sahoo 13,31,31,670
18 Aruha BSQ No. 1 &2 Trinath Jena 10,02,86,382
19 LY No. 226/2022 Pravakar Jena (Aruha)_ 5,35,88,431

True Copy Attem@d

Jeputy Direc .
Jajpur Circle,Jajpur
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) | ANNEXV3E-Re7p v

l
‘ By Email
GOVERNMENT OF ODISHA
STEEL & MINES DEPARTMENT
DIRECTORATE OF MINOR MINERALS
Block No.06, Ground floor, Lokseva Bhawan,Bhubaneswar-751001
(e-mall:dirmms-rev@gov.in)

File No.DOMM-DMM-MI(SC-0182-2024 JWé Date: O B/A{/QDQJ/
From

Sri K. Sudarshan Chakravarthy, 1AS

Director, Minor Minerals
To

ﬂ"te DDM, Jajpur.

Sub:  Site Visit report to ascertain the cause of (andslide in Dankarl BSQ 5/10.

Sir,
In inviting a reference to the subject clited above, | am to say that, a Team comprising
officlals of Directorate of Minor Minerals had visited Minor Mineral Sources of Jajpur district on on

6t.17.07.2024 to dt.18.07.2024 to conduct enquiry to ascertain the cause of landslide In Dankari
BSQ 5/10.

Now Sri N.N. Singhdeo, Joint Director (Tech Geology) and Sri T.B. Munda, Deputy Director
(Tech-Geology) has submitted the report of Site Visit to Dankari BSQ 5/10 Quarry and report is

attached herewlth for taking further appropriate action and to submit compliance report thereof to
this Directorate as well as Steel and Mines Department.

This may please be treated as "Urgent”.

Encl : As above.

Direct
Memo No. | Y Y7 Date 0%/07/)1\])7 irector,

Copy forwarded to MC-3 Section, Steel and Mines Department/ Mining Offlc

, Jajpur Yor
information and necessary action.

Director, Mi aral

True Copy Attestad B\V
N A\

DOMM -DMM-MISC-0182-2024/1/2024
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REPORT OF SITE VISIT TO DANKARI BSQ 5/10 QUARRY.

As pelr instruction of Dir‘éctor’l of Minor Mineral based upon the request of DDM,
Jajpur Circle, it was instructe’ﬁ (margm order of DOMM on the letter of DDM, Jajpur) to the
team visiting Jajpur to also conduct an on-the spot assessment to ascertain the cause of
land slide. Lo

As informed by ODM, Jajpur, a landslide occurred on Dt- 16/05/2024 morning inside
Dankari Black Stone Quarry (BSQ) -5/10 (Khata No-221, Plot No- 600(P), Area- 4 acre) leased
out in favour of iessee Shri Narayan Rout, S/O Hrudananda Rout, At- Taranjia, Po- Aruha,
Dist. I3jpur.

The technical team visiting Jajpur, visited the site on Dt. 18/07/2024. it was noticed
¥ the quarry site thatmining activities were stopped. The depth of the quarry from the
ground fevel appears to be buried and levelled. The quarry has its wall section exposed upto
20 meters vertically along the hill side.

During Mining of the quarry the lessee has not followed statutory benching pattern
of excavation necessary in quarry operation. The prescribed safety area as per Mining Plan is
also not maintained. The precaution required while mining of the stone was not taken.

The Mining operation has also exceeded beyond the granted area, resulting in excess
and illegal mining.

Beside use of high explosive was carried out which is evident from the presence of
DTH hole with S inch diameter which is certainly not prescribed as mean of developing the
minable portion in the bench.

A haul road was located above the over burden of the quarry where traces of heavy
vehicle movement has taken place.

There was a rain fall in the previous night, which was not taken into consideration
while operating in the mine,

Hence the landsllde/mishap on the date 16/05/2024 was avoldable had the all the
precautions and regulations been followed scrupulously. Action as per Rule should be taken
by the DOM/MO Jajpur, to fix responsibility and to initlate legal action against the jessee.

/ﬂ/éﬁw@%&

Sri N.N. Singhdeo SriT.8. Mur@;/ D‘)

Joint Director (Tech Geology)  Deputy Director (Tech Geology)

]

Thuetopy Atte ted,

i/C
Deputy DireciQ of Mines
E Jajpur Circle, Jajpur \
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B VY- No- 864

ESROCEEDING OF THE COMMITTEE CONSTITUTED IN ORIGINAL
TARRLEATON NO. 06/2024/EZ (BABULI JENA AND OTHERS-VRS-STATE
OF ODISHA & OTHERS) HELD ON 19.04.2024 IN THE OFFICE CHAMBER OF
ADDL. DISTRICT MAGISTRATE (REV), JAJPUR FOR FILING OF AFFIDAVIT

LK K BB AL N 32

In pursuance of the Hon"ble NGT (EZ) in OA No. 0672024 the commiites visited

the site of Rahadpur Stone Quarry of Satya Multiplex Pvi. Ltd. on dated 21.02.2024 and decided
10 hold a miecting with the DIFO, Cuitack. S.E, Minor Irrigation. Jajpur to finalize the repon.
Accordingly, a committee meeting was convened on 19.04.2024 under Chairmanship of the Addl.
District Magistrate (Rev). Jajpur. The following members were present.

Sr. Sciennst. SPCB

S.E.. Minor trrigation. Jajpur

A.C.F., Curtack present on Vinual Mode
Deputy Director Mines, Jajpur

Sr. Scientist, SEIAA present on virtual mode.

U de O Y -

In the last meeting held on 27.02.2024. the following points about the case in
Hon'ble NGT. EZ was discussed. The quarry namely Rabadpur BSQ (Ac.6.001 is situated in
Rahadpur Cluster area in village Rahadpur uader Dhannasala Tahasil of Jajpur Disirict, Odisha,
The environmental clearance to the quarry was granted on 02.06.2022 in favour of Satya Multiplex
Pvi. .td. and obtained valid conscnt W operate fram the State Poliution Control Board, Odisha.
The Jeose holder Sri Jagdish Chandra Sahoo entered into an agreement svith the Tahasildur.
Dharmasala on 10.08.2022. During visit of the committee. it was Tound that the boundary pillars
ol the yuarry were intact. The quarry was not in operation on the day of visit. Hence, the Air
Quality Monitoring could not be conducied. There was no transport operstion in the gquarry area
during the visit. Also, no movement and parking of vehicle and machineries in the quarry area.
One mobile tanker was presem lor sprimkling ol water to surface the road dust and few planiations
exist around the mining area. No residential hahitation exists within 200 mtrs of the quarry arca.
Further. in the plaint one point complain was. the proximity of the quarry to the MIP projecis.
Paikarapur & Ranibandha. In cyc extimate. the two minor irrigation projects were situated beyond
200 mirs. from the quarry area but the catchment area of irrigation project is adjacent w gpproach
road which is close to quarry urea. Regarding over extraction. one assessment was done by the
Tahasildar. Dharmasala in the month of Maych, 2023, which revealed that. there was no excess
mining.

Funher. in the present meeting the point on the impact of the quarry on the 1wo

minor irrigation projects siwated in the nearby arca was discussed. From the Ield visit and

P
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discussion, the point arrived was that. the process of siltation in the two MIPs.are normal and there
is no significant impact of the quarry on the siltation process as intimated by §.E. Minor lrrigation.
Jgjpur. The MIPs (Ranibandha & Paikarapur) remain dry during the summer season and siluated
beyand 200 mtrs from the quarry. The Plot No. | (P) and Khata No. 235 was not found in the DLC
list available in the District Office, Jajpur. The land mentioned as revenue khata as “'Parbat™. so
the land does not betong o any forest category. The A.C.F, Cuttack division prescit virtnally said
that, the patch of the land coming under cluster quarries is nol enlisted in any of the [orest blocks
under the jurisdiction of Cuttack division.

With respect to the allegation about excess mining. a scientific study was conducted
on 15.04.2024 for assessment of the quantity of black stone extracted. the RQP has reported that

“As per the approved mining plan. it was allowed 1o extract 1.15.536 Cum of black stone during

1® year and 2™ year cumulatively and volume of black stone extracted till 15.04.2024 (dawe of

survey) is calculated to be 1,03.3423.9 Cum approximately as per the deone survey™ which
cancludes that the extraction of black stone is within the permissible limit.
The environmental clearance (EC) for the mining uf road metal stone ot Rahadpur

Black Stone quarty (Khata No-S8-235, Plot Nol (P) over an arca of 6.00 acres or 2.428 hacters in
village Rahadpur under Dharmasala Tahasil of Jajpur District. Odisha was issued by SEIAA,
QOdisha vide letter no, EC22B80010R 121413 dt. 02.06.2022 in favour of M/s. Satyamuliiplex Pyvt.
Ltd: Sri Jagdish Shankar Sahoo. Executive Director. There are 12 nos. of quarries coming under
in a single cluster over total cluster lease area of 104.44 acres or 42.40 Ha. The Project proponent
has not submitted any compliance of EC conditions and there is EC conditions in regard 10
plantation and Environmental Management Plan (EMP) not complied by Project proponent. The
Project proponent atso informed the committee that. he is not aware about EMP budget expenditure
and plantation mentioned in EC conditions.

The committee decided ta file time petition before the Hon'ble NGT (E2), Kolkata.

The meeting ended with vote of thanks (Q, the Chair and members present.
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MemoNo. /U2 ;pate. 92-041-2824

Copy forwarded to all members of the Committee for in -Tnat@;'and
necessary action.
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Add!. Dlstnct Maglstrate (Rev),
Jajpur

Memo No. 11Y4Z  /Date, 22- 211-25241

Copy submitted to the Collector, Jajpur for favour of Kind Information and

necessary action.
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Addl. DTict Magictrale (Rév).
. » Jajpur
Memo No._/ 14" /pate. R-oA =222
Copy submitted to S.E, Minor Irrigation, Jajpur for favour of kind information

and necessary action.
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Addl. Dls'mct Magnsrrate( ev),
Jajpur
Memo No. 1L ™ /pate, 22-o4-2624

Copy submitted to the A.C.F., Cuttack for favour of kind information and
necessary action.
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Addl. Dlstnct Maglstrate Rev).

Jajpur
Memo No. 114 € [pate £22-041~202.9

W submitted to the Tahasildar, Dhanmasala for infermation and
necessary action. —
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Addl. District Magistrate 7Rev)
Jajpur
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